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ALPHABETICAL LIST OF MEMBERS 

SEVENTH LOK SABHA 

A ' 

Abbasi, Shri Kazi JaliJ (Dom\lruganj) 
Abdul Samad, Shri (Vellore) 
Abdu.11£h, Dr. Farooq (Srinagar} 
Acbaria, Shri Basutleb (Bankuro) 
Agarwnl, Shri Satish (Jaipur) 
Abirwnr . Shri Ram Prnsad 

Ahmad. Shri :.vlohammad Asrar (Bu-
daun) 

Ahmed. Begum Abida <Bareilly) · 
Ahmed, Shri Gulsher (Satna) 
Ahmed, Shri Knmaluddin (Warangal) 
Ajit Pratap Singb, Shri (Pratapgarb) 
Alluri, Shri Subhash Chnnrlra Bose 

(Narasapur) 
Amarinder Singh, Shri (Patiala) 
Annnd Singh, Shri (Gonda) 
Ankineedu, Shri M. (Machinpatoam) 
Ankincedu Prasad a Rao, Shri p. 

(Bapatla) 
Ansari, Shri Z. R. (Unnao) 
Anthony. Shri Frank (Nominated-

Anglo-Indians) 
Anuragi, Shri Godil Pm.lad (Bilaspur). 
Anwar, Ahmad, Shri (Hapur) 
Appalanaidu, Shri S.R.A.S. (Anaka· 

palli ) 
Arakal, Sbri Xavier (Ernakulam) 
Arj unan. Shri K . (Dharmapuri) 
Arun:J rh"l"M, Shri M. (T~nkasl) 

Arya . Shri Kumbba Ram (Sikar) 
Ashfaq Hussain, Sb.ri (Maharajganj) 
Azad, Shri Bhaiwat Jba (Bba"alpur) 
Azad, Shri Ghulam Nabi (Washim) 
Amti, Dr. A .U. (Jaunpur) 

B 

:Jag, Shri Ajit (Seramvore) 
Bngrl, Shri Mani Rrun (Hissar) 

\ 

Bagun Swnbrui, Sbri (Sinihbaum) 
Bairwa, Shri Banwari Lal (Tonk) 
Baitha, Shri D.L. (Araria} 
Bajpai, Dr . .Rajendra Kumari (Sitapur) 
Balan, Sbri A.K. (OttapaJam) 
Balanandan, Shri E. (Mukundapuram) 
Baleshwar Ram, Shri (Rosera) 
Banatwalla . Shri G.M. (Ponnan!) 
Bansi Lal, Shri <Bhiwani) 
Barman, Shri Palas ( Balurghat) 
B arot, Shri Maganbhai (Ahmedabad) 
Barrow, Shri A. E . T. (Nominated-

Anglcrindians) 
Barway, Sbri J.C. (Ramtek) 
Basu. Shri Chitta CBarasat) 
Behera. Shri Rasabehari (Kafohandi) 
Bhagat, Shti B .a. (Sitamarhi) 
Bhagat, Shri •.K.L. (East DelhiJ 
Bbagwan Dn, Acharya (Ajmer) 
Bhakta, Sbrt ld:anoranjao (Anda.man 

and Nicobar Islands) 
Bhardwaj. ad Parasram (Sarangarlt) 
Bhatia, Shri RL. (Amritsar) 
Bhattacharya, Shri Susb.11 (Burdwan) 
Bheekhnbhai, Shr1 (Ban.swam) 
Bhlm Singh, Sbrl (Jhunjhunu) 
Bhoi. Dr. Krupasindbu (Sambalpur) 
Bhole, Shrt R R. (Bombay----SOuth 

Central) 

Bhoye, Shri Reshma Motiram (DhuleJ 
Bhuria, Shri Dileet> Sinah (Jhabua) 
Birbal, Shrt (Ganganagar) 

Birender Singh. Rao (Mahendragarh) 

Biswas, Shri Ajoy (Tripura West) 
Boddepalli, Shri Rajagopaln Rao (Sri· 

Kakulam) 
Brar. Shrimati Gurbrinder Kaur (Fa-

r1dkot) 

c iii ) 



Brljendra Pal Sinab, Sbri (Sambbal) 

Buta Singh, Shri (Ropar) 

c 
Chakraborty, Shri Satyasadk?-an (Cal-

cutta South) 

Chakradbarl Smgh, Shri (Surauja) 
Chandra Pal .Singh, Shri (Amroha) 

Chandra Shekhar, Sbri (Ballia) 

Chandra Shekhar Singh, Shr1 (Bank.a) 

Cbandrakar, Shri · Chanu Lal .(Durg) 
Cbandrasbekharappa, Shrl T. V. (Da-

vangere) 
Charan Singh, Sbri (Baghpat) 
Charanjit Singh, Shri (South Delhi) 
Chatterjee, Shri Somnath (Jadavpur) 
Chaturbbuj Shri (Jhalawar) 

' 
Cbaturvedi Shrimati Vidyawati • (Khajuraho) 
Chaudhary, Shri Manphool Sinleh (Bl· 

kaner) 
Cb.audhary, Shri Motibhai B. (Meh':" 

sana) 
Choudhari. Shri A. B. A. Ghani Khan 

(Ma.Ida) 
Chaudhuri, Shri Tridib (Berhampore) 
Chavan, Sbri S.B. (Nandec1) 
Chavan, Shri Yeshwantrao (Satara) 
Chavda. Sbri Ishwarbh.:ii Khodabhai 

(-Anand) 
Chennupati, Shrimatl Vidya (Vijaya-

wada) 
Chhangur Ram. Shri (Lalganj) 
Chmg\van~ Kony::ik, Shri <Nagaland) 
Chinnaswamy1 Shri C. (Gobichetti-

palayam) 
Choubey, Shri Narayan (Midn:ipore) 
Cbaudhary, Shri K.B. (Bija:our) 

Choudhari, Sbriroati Usha Prakash 
(A.m.ra.vatl) 

Choudhar.v. Shri s,ifuddin CKatwa) 

Chouhan, Shrl Fatehbhan Sinih (Dhar) 

Chowdhary, Shri Ghltturi Subba 
Rao (B'uru) 

( iv ) 

s 
Dabhi, Shri Ajitsinh (Kaira) 
Daga1 Sbri Mool Chand (Pali) 
Dalb1r Singh, Sbri (Shahdol) 
Dalbir Singh Shri (Sirsa) • 
Damor, S'hri Somjibhai _(Dohad) 
Dandavate; Pro!. Madhu (Rajapur} . 
Dandavate. • · Shrimati · Pramila (Bom-

bay North Central) 
Das, Shri A. c. (Jaipur) 
Das, Shri R.P, (Krishnagar) 
Dennis, Shri N. (Nagercoil) 

Deo, Shrl V. K.ishore Chandra S. (Pa.J.'loo 
vathipuram) 

Desai,. Shri B. V. (Raichur) 
Dev, Shri Sontosh Mohan (Sikhar} 
Devarajan Shri B. (Rasipuram) , 
Devi Lal, Shri (Sonepat) 
Dhandapani, Shri Jambuwant (Nagpur) 
Dhadapani. Shri C.T. (Pollachi) 
Dh0te, Shri Jambuwant (Nagpur) 
Digamber Singht Shri (Mathura) 
Digvijay Sinh, (5urendranagar) 
Dogra, Shrl G.L. (Jammu) 
Doonagar Singh, Shri (HamirDur} 
Dubey, Shrl Bindeshwari (Giridih) 
Dubey, Shri Rnmnath (Banda) 

E 

Kkka, Shri Christopher (Sundargarh) 
Era Anbarasu, Shri (Chengalpattu) 
Era Mohan, Shri (Coimbatore) 

F 

Faleiro, Shri Eudardo (Mormugao) 
Fernandes, Shri George (Muzaffarpur) 
Fernandes Shri Osca1· (Udipi~ 

' 

G 

Gadgil, Shrl V. N. (Pune) 

Gadhavi, Shri Bheravadan K. (Banas-
kantha) 

Gaekwadt Shri R. P. (Baroda) 



' . ( v ) 

Galkwad, Shri Udaysingrao (Kolbapur) J 
Gamit, Sbri Cbhitubhai (,Mandvi) 
Gandhi, Sbrimati Indira (Medak) Jadeja, Shri Daulatsinbji (jamnagar) 

Gandhi, Shri Rajiv (Amethi) 
Gang:war, Shri Barish Kwnar (Pili-

bhit) 
Garcha , Shri Devinder Sin~h (Ludhi· 

ana). 
Gavit, Shri Manikrao Hodlya (Nand-

ursar 
Gaya.tri Devi, Shrimati (Kairana) 
Gehlot, Sbri Ashok (Jodhpur)i 
Ghorpo.de, Shri R. Y. (Bellnry) 
Gr.oes, Shr'. Niren (Dum D'.lm) 
Ghosh Goswa~, Shrim.ati Bibba 

(Nabadwip ) 
Ghufrnn Azam, Shri (Betul) 
Gireraj Singh, Shri (Sultanpur) 
Giri, Shr1 Sudhir (Cor.tai) 
-Gohil, Shri G . B . (Bhavnagar) 
Gomango, Shri Giridhar (Kor aput} 
Gopalan, Shrimati susccla (Alleppey) 
Gounder, Shri A. Senapathi (Palani> 
Gouzagin, Shri N. (Outer Manipur) 
Gowda, Shri D. M. Putte (Ch.ikrna-

galur) 
Gowda , Shri H. N. Nanje (Hassnn) 
Goyal, Shri Krishna Kumar (Kata) 
Gupta, Shri Indrajit (Basirhat) 

II 

Hakam Singh , Shri (Bhatinda) 

Halder, Shri Krishna Chandra (Durga-
pur) 

Hannan Mollah, Shri (ffiuberia) 

Hari.kesh Bahadur, Shri (Gorakhpur) 
Hasda, Shri Matilal (Jhargram) 
Hembrom, Shri 'Seth (Rajmahal) 
Hero, Shri N. E. (Khunti) 

I 

lmbichibava, Shri E. K. (Calicut) 

lndervesb, Swami (Rohtak) 
Indra Kumart, Sihirrnati (Aligarh.) 

Jaff ar Sbarief, Shri C . K. (Bangalore 
North) 

Jagj tvan Ram, Sbri (Sasaram) 
Jagpal Singh, Shri (Hnrdwar) 
Jaideep Singh, Shri (Godbra) 
Jain, Shri Bhiku Ram (Chandni Chowk) 
Jain, Shri Nihal Singh (Agra) • 
Jain, Shri Virdhi Chander (Barmer) 
Jakhar, Shri Bal Ram (Ferozepur) 
J amilur Rehman,- Shri (Kishanganj) 
Jatiya, Shr i Satya narnynn (Ujjain) 
Jena, Shri Chlntamani (Balasore) 

Jetlunalani, Shri Ram (B omb<1y North 
West) 

Jha, Shri Bhogendra (Madhubani1 
Jha, Shri Knmal Nath (Saharsa) 
Jharkhande Rai, Shri (Ghosi} 
Jitcndrn Prasad, Shri (Shabjahanpur) 

K 

K ahandole, Shri z. M. (Malegaon) 
Ka ilash Pati, Shrimati (Mohanlalganj) 
Kalanidhi, Dr. A. (Madras Central) 
Kamakshaiah, Shri D . (Nellorcn 
K am nl Nath, Shri (Chh.indwara) 
Kamla Kumari, Kumari <Palamau) 
Kandaswamy, Shri M. (Tiruchengode > 
K ar an Singh, Dr. (Udhampu r ) 
Kanna, Shri Laxman (Bastaq 

Karunanithi, Shri Thazhai M. (Naga .. 
pattinam) 

K ashyap
1 

Shd J ai P al Singh (Aonla) 
K aul, Shrimati Sheila (Lucknow) 

Kaushal, Shri Jagan Nath (Chandi-
garh) 

Keyur Bhushno, Shri (Raipur) 
Khan, Shri Ari! Mohammad (Kanpur) 
Khan, Shri Ohayoor Ali (Muzaffar-

nagar) 
Khan, Shri Ghulam Mohammad (Mora-

dabad) 



( Vl ' J. 
.. 

Khan, Shri Moharriood Hasan (Buland-
sbahr) 

Khan, Shri Malik .M. M. A. (Etab) 
Khan, Shri Zulfiquar Ali (Rampur) 
Kidwa :. Sbrimati Mohsina (Meerut) 
Kocha.k, Shri Ghulam Rasool (Anant-

n ag) 

Kodiyan, Shri P. K. (Adoor)i 
Kosalram, Sbri K. T : (Tiruchendur) 
Krishna, Sbri S M. (Mandya) 

Krishna Pratap Singh, Shri (Maharaj-
ganj) 

Krishnan, Shri G. Y. (Kolar) 
Kshirsagar, Sbrimati Kesharbai (Bhir) 
Kuchan, Shri Gangadhar S. (Solapur) 
Kulandaivelu, Dr. V. (Chidambaram) 
Kunhambu, Shri K. (Cannanore} 
Kun:war R am , Shri (Nawada) 
Kurie'n , Prof. P. J. (Mavelikara) 

l.. 

Lakkappa , Shri K . (Tumkur) 
Lakshman an, Shri G. (Madrns North) 
Laskar Shrl Nihar Ranjan (Karim-

' ganj) 

Lawrence, Shri M. M. (ldukki) 

M 

Madhukar , Shri Karola Mishra (Moti-
hari) 

Madhuri Singh, Shrimati (Purnea} 
Mah~bir Prasad, Shri (Bansgaon) 
Mahajan , Sb.ri Vikram (Knngra) 
Mahajan, Sbri Y. S. (J11lgaon) 

Mahala, Shri R P. (Dadra and Nagar 
Haveli) 

Mahatn, Shri Chitta (Purulia) 
Mahendra Prasad, Shri (Jahanabad) 

Maitra. Sh.Ii Su.nil (Calcutta North 
East) 

Makwana, Shri Na.ndnb (Dhaodhuka> 
Mallanna, Shrl K . (Cbitraduxga) 
Malllck. Shrl Lakshrnan (Jagatsln.ib-

pur) 

Mallikarjun, Shri (Mahbubnagar) 
Mallu, Shri A.xlaotba .Ramulu (Nagar-

kurnool) 
.Mandal, Shri Dhanik Lal (Jbanjharpur) 
Mandal, Shri Mukunda (Mathurapur) 
Mandal, Shri Sanat Kumar (Joynagar) 
Mane, Shri R. S. (lchalkaranji) 
Mani, Shri K. B. S. (Perambalur) 
Manni· Lal, Shri (Hardoi) 
Martan<l S ingh, Shri (Rewa) 
Masuda! Hossain, Shri Syed (Murshi· 

dabad) 
Mavani, Shri Ramjibhai (Rajkot) 
Mayathevar, Shri K . (Dincligu1) 
Meena, Shri Ram Kumar (Sawai Ma· 

dhopur) 

Mehta, Prof. Aji t Kumar (Samastipur) 
Mehta, Dr. Mahipatray M. (Kutch) 
Mhalgi

1 
Shri R. K. (Thane) 

Mirdha, Shri Nathu Ram (Nagaur) 
Mishra, Shri Gargi Shankar (Seoni) 
Mishra, Shri Ram Nagina (Salempur) 
Mishra, Shri Uma Kant (Mirzapu r ) 
Misra, Shri Harinath (Darbhanga) 
Misra, Shri Nityananaa (Bolangir} 
Misra, Shri Satyagopnl (Tamluk) 
Modak, Shri Bijoy (Arambagh) 
Mohammed Ismail, Sbri (Barrackpore) 
Mohanty, Shri Brajamohan (Puri) 
Mohitc, Shri Yashawantrao (Karad) 
Mohsin Shri F H . (Dbarwad South) 

J • 

More. Shri Ramkrishna (Khcd) 
Molib1 Singh, Shri (Sidhi)' 
Mukherjee Shrimati Geeta (Panskura) 

I 

Mukherjee, Shri Samar (Howrah) . 
Mukhopadhyay, Sbri Ananda Gopal 

Asansol) 

Multan Singh Chaudhary (Jalesar) 
' Mundackal, Shri George Joseph 

Muvattupuzba) 

Murthy. Shri Kusuma Krt~hn.s (Amala-
.t>uram) · 

Murthy, Shri M. F\.ajashekhara (My-
sore) 



( vii ) 

M.irthy, Shri M. V. Chandrashekhara 
(Kanakapura) 

• furugian, Shrl s. (Tiruppatur) 
'VIuthu Kumaran Sbri R. (Cuddalore) 

1 

Muttemwar, Shri Vilas (Chimur) 
MuzafTar Hussain, Shri Syed 

(Bahraich) 

N 

Nadar, Shri A. Neelalohithadasan 
(Trivandrum) 

Nagaratnam, Shri T. (Sriperumbudur) 
Nagina Rai, Shri (G<>palganj) 
Nahata Shri B. R. (Mandsaur) , . 
Naidu, Shri P. Rajagopal (Chittoor) 
Naik, Shri G. Devaraya (Kanara) 
Naikar, Shri D . K . (Dharwad North) 
Nair, Shri B. K . (Quilon) 
Nw:ngyal, Shri P. (Ladakh) 
Nandi Yellaiab, Shri (Siddipet) 
Narayana, Shri K. s. (Hyderabad) 
Natarajan, Shri Cumbum N. (Periya-

kulam) 
Nayak, Shri Murtyunjaya (Phulbani) 
Negi, Shri T . S. (Tehri Garhwal) 
Nehru, Shri Arun Kumar (Rae Bareli) 
Netam, Shri Arvind (Kan.ker) 
Ngangom Mohendra, Shri (Inner Mani-

:pur) 

Nihal Singh, Shri (Chandauli) 
Nihalsingbwala, Shri G, S. (SSngrur) 
Nikbra, Shri Rrunehwar (Hoshangabad) 

0 

dedra, Shri Maldcvi M. (Porbanda1) 

p 

"'aday.achi, Sbri S. s. Ramaswamy 
(Tindivanam) 

Pal, Prot Ruo Chand (Hooghly) 
Palanlappan, Shrl C. (Salem) 

'\dey, Shrl Kedar (Bettlab) 
ldey, Shri Krishna Chandra 

CKhall1abad) 

Pandit, or. Yasant Kumar (Rajgarh) 

Panigrahi, Shri Chintamani (Bhuba~ 
neswar} 

Panika, Shri E.am Pyare (Ro~rtsganj) 

Parashar, Prof. Narain Chand (Ham.ir-
. pUlj 

Pardhi, Shri Keshasrao (Bhandara) 
Parmar, Shri Hiralal R. (Patan) 
Parthasaratby, Shrl P. (Rajampet) 
Parulekar Shri Bapusabeb (Ratna-, 

giri) 
Paswan, Shri Ram Vilas (Hajipur) 

Patel, Shri Ahmed Mohammed 
(Broach) 

Patel, Shri Amrit (Gondhinagar) 
Patel, Shri C. D. (Surat) 
Patel, Sbri Mohanlal (Junagadh) 
Patel, Shri Shantubhai (Sabarkantha) 
Patil, Shri Uttambbai H. (Bulsar) 
Pathak, Shri Ananda (Darjeelirlg) 
P atil, Shri A. T. (Kolaba) 
Patil, Shri Balasaheb Vikhe (Kopar-

gaon) 
Patil, Shri Chandrabhan Athare 

(Ahmednagar) 
Patil, Slu"i Shanka:rrao (Baramati) 
Patil, Shri Shivrnj V. (Latur) 
Patil, Sbri Uttamrao (Yavatmal) 
Patil, Shri Vasantrao (Sangli) 
Patil, Shri Veerandra (Bagalkot) 
Patil, Shri Bijay N. (Erandol) 
Patnaik, Shri Biju (Kendrapara) 

Patnaik, Shrimatl Jayanti (Cuttack) 

Pattabbi Rama Ra9, Shri S. B. P. 
(Rajahmundry) 

Pattuswamy, Shrl D. (Vandavasi) 

Pawar, Shrl Balasaheb (Jalna) 

Pcnchaliab, Sbri Pa&ala '(Tirupathi) 

Phulwariya1 Shrf :Virda Ram (Jalore) 
Pilot, Shri Rajesh (Bharntpur) 

Poojary, Shrt Janardhe.na (Mangalore) 

Potdukhe, Shri Shantaram (Chand.nf. 
pur) 



( viii ) 
.... 

Prabhu. Shri R. (Nilgiris) 
Pradhani, Shri K. (NoWTangpur) 

Prasan Kumar, Shri S . N. 
pur) 

(Chikballa-

Preml, Shri Mangal Ram (Bijnor) 
Pullaiah, Shri Darur (Anantapuq 

Q 

Quazi Saleem, Shri (Aurangabad) 
Quadri, Shri S. T . (Shimoga) 

R 

Rahl, Shri Ram Lal (Misrikh) 
Rahim, Shri A. A, (Ch.irayinkil) 
Rai, Shri M. Rnmanna (Kasaragod) 
Rajamallu, Sbri K. (Poddapalli) 
Rajan, Shri K . A. (Trichur) 
Rajda, Shri Ratansiuh (Bomb~y South) 
Rajesh Kumar Singh, Shri (Firozabad) 
Raju, Shri P. V. G. (Bobbili) 
R akesh, Shri R. N. (Chail> 
Ram, Shri Ramswaroop (Gaya) 
Ram Awadh, Sbri (Akbarpur) 
Ram Kinkar, Shri (Bara Banki) 
Ramalingam, Shri N. Kudanthci 

(Mayurnm) -
R nmamurthy, Shri K . (Krishnagiri) 
Ramayan Rai, Shri (Deoria) 
Ramulu, Shri H. G. (Koppal) 
Rana Vir Singh, Shri (Kaiserganj) , 
Rane, Shrimati &inyogita (Panaji) 
Ranga, Prof. N. G. (Guntur) 
Ranjit Singh, Shri (Chatra) 
Rao, Shrimati B . Radhabai Ananda 

(Bhadrachalam) 
Rao, Sh ri Jagannnth (Berbampur) . . 
R <10, Shri Jalagam Kondab Kham-

maru). 
Rao, Shrt M. Nageshwara (Tenali) 
Rao. Shri M.S. San,ieevi (Kakinada) 
Rao Shrl. M. Satyanarayan (Karim-, 

nagar) 
Rao, Shri P. V. Narasim.ba (Hanam-

konda) 
Rasheed Masood, Shri (Sa~aranpur) 

Rath, Shrl Rama Chandra (Aska) 

Rathawa, Shri Amarsinh (Chbota 
Udaipur) 

Rathod, Shri Uttam (Hingoli) 
Raut, Shri Bhola (Bagaha) 
Ravaoi, Sbri Navin (Amreli) 

Rawat, Shrl Harlsh Chandra Singh 
(Almora) 

Reddi. Shri G. S. (Miryalguda) 
Reddy, Shrl G. Narslmha (Adilabad) 

Reddy, Shri K. Br:ihmananda (Nara-
sarnopet) 

Reddy, Shri K. Obddu1 (Cuddapah) 

Reddy, Sliri K. Vijnya Bbaskara (Kur-
nool) 

Reddy, Shri M. Ra~ Gopal (Niznma-
bad ) 

Reddy, Shrj P. Bayapa (fundupur) 
Red<.Jy, Shri P. Venkatn (Ongol~) 

Reddy, Shd T. Dam?dar (Nolgonda) 
Riyan, Shri B~j u B;m (Tripura East) 
Roat, Shri Jai Naruin (Saltmber.1 
Rothunm<l, Dr . R. (Mizoram) 
Roy, Shri A. K. (Dhanbad) 
Roy, Dr. Saradish (Bolpur) 
Roy Pradhan, Shri Amar (Cooch 

Behar) 

s 
Saha, Shri Ajit Kumar (Vishnu pur) _ 
Saha, Shri Gadadhar (Birbhum) 
Sabi. Shrimati Krishna (Begusarai) 
Sahu, Shri Narayan (Deogarh) 
Sahu

1 
Shri Shiv Prasad (Ranchi) 

Saini, Shri Manohar Lal (Kurukshet ra) 
Sait, Shri Ebrahlm SUlaiman (Manjeri). 
Sajjan Kumar, Shri (Outer Delhi) 
Saminuddin, Shri (Godda) 
Sangma, Shri P. A. (Tura) 

Sankhawar, Shri Ashkaran (Ghatam-
pur) 

Saran , Shri Daulat Ram (Churu) 
Sarangi, Shrl R. P . {Jamshedpur) 
Sathe, Shri Vasant (Wardha) 



Sathiyendran, Shri M. S . K. (Rama-
nathapuram) 

Sa tish Prasad Singh, Shri (Khagaria} 
Sat ya Deo Singh, ~rof . (Ch apra) 
Sawant, Shri T. M. (Osmanabad) 
Sayeed, Shri P .M. _(Lakshadw€ep) 
Scindia, , Sbri Madhavrao (Guna) 
Sebastian, Shri S . A. Dorai (Karur) 
Selvar aju, Shri N. (Tiruchirapalli) 
Sen, Shri A . K. (Calcu tta North West) 
Sen,· Sh ri S ubodh (J alpaiguri )' 
Sethi, Shri Arjun (Bhadrak) 
Sethi, Shri P . c. (Indore) 
Shailani , Shri Chandra P nl (Ha thras) 

Shaktawat, Prof. Ninnaln Kumari 
(Chit torgarh) 

Shakya, Shri Daya Ram (Farrukha-
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The Lok Su bha met at thirty-two 
minutes past Twelz,e of t'lve Clock. 

ll1R. Sr'EAi,.F.R in thl' Chair 

MEMBER SWORN 

SHRI R..t\ \!PRASAD AHIRWAR {53-
gar) 

gf\- q;fi(tq ~ (~) 'l~qF'f 
lf ttc1°'ctQf;t' ~ I • : ~~ 1'9 -if- ~ 
ffi w ct7T ~ (-? 

SHRI A. NEELALOHTHADASAN 
- NADAR (Trivanrlrum': Y0u do not 

ha\·e the courage to con<lu<' t in Carh-
wal. You are afraid o~ e le1.:tions. 

t.ft ~. tr-f. ~ (~) : '1~"41<.1 
if-- l{(•f<f"Ql"f ~ ~ ~H~l( ~(4 ~lal lf I 
~ q1=1;(\q ~ : ifi~ CC 1'"1 

~ 1l1IT? lJ ltC4 I <1 lf-~ 
~~~?· .. 

~) ~. t:r-f. ~:~am ~ ( 
.... ~ ..... {a;-1-T ~ '' 1ct H if-~ ~ Cf.1 I 

12.33 hrs. 

PRESIDENT'S ADDRESS 

SECR'ETARY: I lay on the Table a 

copy of the President's Addrss to both 
Houses of P~rlinment assembled to-
gether on the 18th F ebruary, 1982. 

SHRI A. NEELALOHITHA'DASAN 
NADAR (Trivandrum): The Prime 
Minister (lriter-ru.pti<>ns). . . . . . 200 or 
so. Thi:5 Government does not degerve 
the Address by the President. We have 
already filed our objections to the Pre-
sident and l am laying this Interrup. 
tions) 

PRESIDENTS ADDRESS 

J{onourable l\11:>mbers it civei me , 
pleasure to welcome you to this first 
session o! P arliriroent in the year 1982. 
I extend my best wishes to you for the 
successful completion of the burlgelary 
and the legislative business ahead. 

2. The year UHH-82 was a year of 
farther consolidation. The rate of in-
flation was substantially curtailed in 
spite of the un!avm1rable international 
~conomic environment. The improve-
ment in the per!ormnnce o! the infras-
tructure' in the current year anrl the 
formulation ot the revised Twenty 
Point Pror,ramme provide the ba!lt for 
f urt her ~rowth ;:ilons;:r with stability 
and greater social justice. Durint April 
1981-Jnnuary 1 ~82, p0wer ~enerati<m 
:ncre1sed by 1 l .3 :oer cent, coal pro-
duct ion bY 11.2 p<.'r cent and railway 
goods traffic- by 14.4 J*r cent compl'tred 
to the c0rresponding period of the 
previous year. In fa ct the.> Rni!ways 
will be achieving thJs year an all time 
high Ioa<ling of ov~t' 220 mf lllon tonnes, 
betterin~ the previous best fl£Ure by 
over 8 m111ion tonnes. All important 
Jndustrlet1 have re<'orded sirrniflcant in-
creases during April 1981-January • 

. •The Speaker not having . subsequently accorded the necessary permi-
ssion the paper was not treated as laidon the Table. 

• • 
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1982 n otable examples are saleable 
steel (18.7 per cent), cement (15.0 per 
cent nitrogenous fertilizer (51.9 per 
cent), crude pe troleum (61.2 per cent) -
and petroleum products (18.4 per cent). 

3. There are firm indications that 
there will be even more impressive 
production in these and other indus-
tr:es. In fertilizers, with the expected 
commissioning o! three new plants and 
expansion in t-xisting ones , production 
capacity will lncrcaSe from 45.75 hikh 
tonnes to 53 lakbs tonnes of nitrogen 
and 12.82 lakh tonnes to 14.90 lakh 
tonn~s of phosphate. In petroleum, 
tbe yeaT 1981-82 may close with a 
total production of over 16 million 
tonnes o! crude o:l compared lo 10.5 
million tonnes during 1980-81. 'l'he 
discovery of oil in structures east of 
Bombay High, in the Palk Strait in 
Slsodra in Gujarat and Nopamu~ in 
Assam an d Of gas Baramura in Tri-
pura and in Kudara in Gujarat :~ an 
assurance that t he tempo of produc~ 
tion will be further accelerated. Our 
Refinery ca paclty increased from :U.R 
million tonnes in l!l80-Rl to 37.R million 
tonnes in l 9Rl-82. The product ion ot 
LPG. which went up by 15 per cent in 
the current year, is estimated to in-
crease !urther by about 40 per C€'nt in 
the year ahead and will show a mark .. 
ed ch ange ln the demand-supply posi-
tion . Production in th~ six integrnted 
steel plauts is expected tn tourh the 
hi~hest ~vE>r level of 7 .2 million tnnnes 
ot saleable steel. exceecHng last yenr's 
producUon by more than a m 'lllon 
tonnes and marking a capacity utl\isa-
t ' on ot nearly P,4 per rent. In Septem-
~r 1981 Governrn<'•lt ~pproved the 
proposal for the f>'Stnblishmr-nt ot Rn 
integrate<l steel plant cit Paradeep. T n is 
nupled with the earlier decision h set 
11p an integrated stt'E'l Plant at Vis1kh'.'-
-patnam indicates Gov,.rnro<'nt de-
termination to auinnent existing c:-apa-
r1H~s to ricb.ieve n statp of ~elf-rePanre 
in thE; corP se<'tor. 

4 In order to maintain the tempo 
already generated !n industrial produ~­
tion and accelerote economic growth, 

the year 1982 is being observed as. 
"Productivity Year" and we shall have-
an intensive drive to ·m aximise utilisa~ 
tiQn ot capacities available :n all see4 
tors ot the economy. 

3. The outlook for &iricultw·al pro-
duction in 1981-82 is encouraeinS( . Pre-
liminary assessment indicates th"'t the 
Kharif food erains production might 
reach an a ll-time level of 79.9 million 
tonnes. For the yeat as a whole, food-
grains production is expected to exceed 
the previous record level of 132 million 
tonnes. This compares favournbly 
with the p roduction of 1129.9 achieved 
in 1980-Bl, which itself was 28.4 per 
cent higher than in 1979-80. · 

6, The production of sugarcone, 
which had slumped to 129 m illion 
tonnes in 1979-80 had reached 150.5 
million tonnes in 1980-81 an<l is ex-
pected to be between 1 70 and 180 mil-
lion tonnes this year. The forecast 
for pulses this year is 12 to 13 million 
tonnes compared to B.6 million tonr~es 
in l!l79-80 and 11.2 million tonnes in 
1980-81 . While Government have 
made arrangements to ensure availabi· 
lity of agricultural inputs in sufficient 
quantity and in time. the major credit 
for our improved agricultural perfor-
mance must. go to the enterprise, 
dedication and ha rd work of ou.r f ar-
mers. 

7. During 1980-81 an additional i rri-
gation potential of 24 million hectares 
w as created. Another 2.6 million hec-
tares are expected to be covered dur-
ing 1961-82, giving an additional covPr-
age of 5 million hectares durini! these 
two year s. Our objective is to add 3 
million hectares per year during the 
remaining :l years of the Sixth Plan. 
This will be the biggest etTort by any 
country in bringing additional land 
under irrigation in one year. G<>vern· 
ment have also prepared a National 
P erspective Plan tor Water ResourcE"S 
Development. A Nation.al Watet" De-
velopment Agency will be establ ished 
tQ carry out investl1?a tions and f ormu-
late, in consultation with the State 
Governments, a plan for the optimum 
development and utiilsation of avail-
able waterSi Initially of the peninsular 

I :, 
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rive~ 'fwo tmPOrtiUlt developments 
durin~ the year were the understand-
ing on the utilisation ot Narruaqa 
waters and the aireement on sbario& 
of the surplus flows of the Ravi and 
Beas. l congratulate the States, con-
cerned. 

8. A Central Land Resources Con-
servation and Development Cummis-
sion is being constituted to provide 
expert gu:danee in tormulatina na-
tional policies relating to management 
of land r~s0urces and also coordin~t~ 
activi ties of the ::;+ate Land Use Bv:i rds 
with the en!orcement of the Forest 
(Conserva tion) Act. lH30. diversion of 
forest land which was of the order of 
nearly 1.5 lakh hectares per annum in 
the earlier years, has been controlled. 
As the Indian Forest Act 1927 is not , 
a.pplicable uniformly in all the States. 
it is proposed to bring forward compre-
pensive legislatio~ to replace the exist-
ing law. As part of the social forestry 
programme, a total number ot 135 
crore ~lings are expected to have 
been pl:.inted in 1981-82. The enact-
ment of legislation to establiSh a 
National Bank to improve the 
quantity and quality of credit 
flow~ to rural a re<ts is a significant 
step .• 

9. The energies of the GQvernment 
continued to be focussed on controlling 
inftaUon. The components of the an'l· 
inflationary strate~ were higher pro-
duction, better capacity ufl.isatlon, 
stre,, ~thenfng the public distribution 
~ysem , Imports of essential commodi-
Ues wherever necessary, ftsc·1l and 
'1lOnetary df!JCfoline, and curbini' the 
avtivit1es of anti-social elements. The 
annual rate of inflation as measured 
from point to point movement in the 
wholesale prlc~ index bas come down 
from 22.2 per oent as on the w eek 
ended 12 Janiar:v. 180 to 147 per 
cent as on the week ended 10 J anuary, 
1981 and further to fU~ per rent for 
the wePk enned 9 January, 10R2. 
Durln~ tb.e current f\nanclal year J.e 
28 Mflrch 19R1 and 23 January 1982, 
tbe Jndex has gone up only by 2.8 per 
cent wbtch ts gf.gn!flcantly lower than 

the ~:se o! 14,.1 per cept iq t.h~ 5arrl~ 
period last year. The nwuber of Fair 
Price Dhops stood at 2.98 lakhs in 
November, 1981 compared to 2.73 lakhs 
in March 1981. There will be no slac-
kening o! vigilance in the f\~ht qgainst 
inflation. 

10. While the present approach pro-
IJlies further results in the f gbt 
against inflation, far Kreater etforts 
are rf(luired to deal with the deteriora-
tion in the balance ot payments situa-
tion. Owing to the sharp increase in 
the import prices ot oil and oil pro-
ducts in 1980-81 the trade deficit In-: . 
creased to about R's. 5,500 crores in 
that year compared to Rs. 2,450 r.rores 
in 1979-80. To meet the situation and 
to ensure continued development Go\·-
emment have entered into an axtend-
ed agreement with the International 
Monerty FWld. This agreemeut will 
enable the drawing of SDR 5 billion 
over the next three years. 

11. A series of measures have been 
taken to promote exports, as a result 
of which experts a re est'ma ted to have 
shown an increase o! 15.4 per cent 
during April-November, 1981. Further, 
as a result of the steps taken to in-
crease the productive capacity of tbe 
economy, the riSe in the import hill 
during this pertod has decelerated to 
11.4 per cent. There is reason to be-
lieve that the tendency in the last 
few years !or the trade J?SP to widen 
will be an"e!ted In 1981-82. Parliament 
also knows that an Expo~ImJ)')rt 
Bank has been established to help 
credit :n·aflabilitle~ for exports. High 
priority will continue t.o be fiven to 
export promotion during the comln ~ 
years. 

12. The O\terall ra~ Of growth in 
th~ output of the public sector Indus-
tries under the Central Gov~mment is 
es.timated as 20 per cent in At>rfl-&-p-
tembM 1981 over the correspondfn~ 
period lost year. There ls scope ;\nd 
need for much better perlormRnce. 
Steps Are being taken to strcamltne 
and improve the working of these 
enterpr~aea through better delegation 
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ot powers, simplification ot procedires 
and stricter enforcement of accounta-
bility. 

13. Tbe Government are vitally cvn-
cerned wilh the wellare of workers, 
who contribut.e in no small measure to 
national production and productivity. 
Legisla tion is proposed to be 'ntroduc-
ed in the pre5ent session to amend 
labour laws relating lo industrial dis-
putes, trade unions and standina order• 
to remove procedural delays and secure 
speedy j usticc to ,,,·orkers. T he i:1du.i-o 
tdal rela tions machinery is being 
strengthened and streamlined to anti-
cipate lahour problems and to take 
prompt ameliorative action. 

14. The 20·Point Pro~ramme b ct S 
b~n revi~c:'d to impar t 2re~ter <lyna-
mi!Dl to some key social and i:-conl"mic 
pro~ramme~ included in 1hP Si:xth 
Plan. In broad terms, it concretises 
what the Sixth Plan means for us <lli, 
particularly t or the weaker Rections. 
Specia l emphasis is beinR given to pro-
grammes to assist specific target rroups 
through tbc Ink:;:r~tcd Rura l Deelol)-
meat Programme the Scheduled Casiee • Component Plan a!'ld Hill and Tribal 
Sub·Plans, the slum improvement prO"' 
gramme and allotment of h'luse sites 
to ruril famiHes. While the thrust 
of the re\'iser1 '.?O-Poin t Programme 
continues to be providing better Uving 
condit ions for the less privile2ed sec-
tions ot the population. the orogram-
mp as a whole aim <it &11 round im-
provement in productivity . 

15. The C'E"nsus of 1982 underlin~ 
anew fhe imPortance of population 
control. Government give hJgh J>dori-
ty t'l voluntary f ;:imily planning a- an 
esscnfo1l in,:!redient of peop1-"'s w<'ll-
bPin~ ;:ind national pro~ress and have 
included It nci part of the revised 20-
Potnt Proeramme. It is our <lb.1ective 
to bring down the blrth rnte to 21 and 
t he death ra te to 9 per thousand by the 
encl of the country. 

I sh ould also like to draw attention 
to the fact that- national programmes 

for the control. of leprosy and blind-
ness have been intensified in furthe-
rance oi the objective of Health for 
All by A,D. 2000. These two pro-
granunes are .:iow being treaed as 
lOO Per cent centrally sponsored. 

16. The provision of elementary 
education for all children, and the 
covering of the illiterate adult po9u-
l.ation with appropriate educational 
programmes is being accelerated. 
Government have aL~ launched a 
substantial programme of non-
fonnal education. It is proposed to 
revise the content o:f vocational edu-
cation. In higher education, especial-
ly higher technological education. the 
empha.ais will be on quality. 

17. Considerable headway was made 
in space technolol?y and communic11U n 
dtdng the yeo•. Th .-cc forliil ;1-mnde 
satelites were launched-Rohini, with 
the help ot our own satelite laun-
ching vehicle, the experimental 
communications satelite APPLE 
and the earth-observation Sate-
lite Bhasker-U. Ind 'a became one of 
th<> few counlries to have a domes-
tic satelite communica tions neb·ork 
when in November 1!181 with the help 
o1 INTELSAT·IV satelite commu:iica-
tion links were ~xten<led to remote 
areas in Leh in Jammu & Ka<;hmil", 
Aizawl in Mizora~. Port Bl~ir a;d 
Car Nicob~r in the Andaman :md 
Nicobar Islands. and Kavaratti in 
Lakshadweep. 'A' troporeatler "om-
munication-link was established with 
the Soviet Union, under-sea :ink witb 
Sri Lanku and a microwave ~ inlt with 
Banglad€'sh. .The next m ajor event 
will be the launching of the multipur-
pose Indlan National Satellitl!' (INS.AT) 
in April 1982 and its utilisntlon for 
meteorological capability. communica-
tions and radio and television covera~e 
The micro.wave link, with TV capabi- .. 
lity between major cit ies of Ino in like 
Madras. Bangalore, Bombay, DC'lhi has 
already been established. The link 
between Delhi and Calcutta and Delbi-
Srinagar will be completed by June 
1982 and a large number of urban and 
r ural areas will be covered through the 
satel't.e and the micro.wave s,YStem. 
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18. During the year a Science Ac.lvi-
sory Committee to the Cabinet (SACC) 
was constituted . In order to lesse:: 
unemployment among science and 
technology ·personnel. Government is 
establishing a Science & Technology 
Enterpreneursbip Development Board. 
Other major steps are the establish-
ment oi a Commis::-ion ot Additional 
Sources of Energy which has aJceady 
initiated wide-ranging programmes of 
research and develoJ,.Jment and demons-
tration all over the country on R large 
cable, the decision to form a National 
Biotechnology Board to ensure co-

ordinat-ed work in biotechnology, which 
has implications for agricultur~, medi-
cine and industry, and the setting up 
of a National Institute of Immul\olJgy 
in Delhi and at Plasma Physics Pro-
graine in Ahmedabad. 

19. The Department of Environment 
has taken up programmes to prevent 
eco-destruction. It has also set up a 
National Eco-Development Boa.rd. The 
Department has .ntroductd pro-
cedures to ensure environmental im-
pact assessment o! large projects and 
monitoring the implement ation ot 
enviornmenta1 safesruards in such pro~ 
jeds. 

20. The Department ot Ocean Deve--
lopment, which was established in 
July 1981 is preparing a perspective 
9lan of ocean development. It organis-
ed a scientific exPeditlon to Ant:lrctica. 
The leader is back and the others will 
soon be re turnin,z after a successful 
voyage of over two months. The 
expedition covers a w ld t- r ange of 
;cientific investigatio'l in fields like 
meteology glaciology and oceano-

' ~rap by. 

21. I now tum to some problems 
:onceming law and order. There cn11-
1ot be foJ;'ward movement without the 
assinance that national energies are 
not frittered away on agitations engi-
neered by sectional interests .Govern .. 
ment are distress at the outrages per-
;>etrated against members of Scheduled 
:aste commun1ties at some places and 

are determined to ensure that ali 
sections ot the populat!on live in safety 
and honour. The gui1ty will be 
ftrm1y dealt · with . The problems 
confrontillg these c la..~es are part of 
the larger socio-ecenoroic problems o! 
the country. The fullest co-operation 
of the public is neceSSary to 
fight against the forceB of communa-
lism and casteism, who are often jn 
league with anti-sodal elements·. 
Programmes for the integrated socio~ 
ecor:iomic development of Scheduled 
Castes and Scheduled Tribes and 
we-aker eections have been intemlfied 
and much larger outlays than ever 
before have been provided. Their im-
plementation wil be closely monitored. 

22. As part of their earnest ~fforts to 
find .a fa ir an<.l sa tisfactory solution to 
the problems of foreigners in A3$<.TI"I, 
G-O\·ernment held several rounds of 
talks w ith the rep re sentatives ot the 
agitating organisations and leaders ot 
political pa rtie9. These efforts are con· 
tinuing. 

23. The iriterna tion nt situation has 
deteriorateJ. Military pre .... nces 
around us have increased. This 
danger should make all ot us deter-
mined to safeguard national ~ecurity 
and· interests through non-ali•nment 
and the peaceful resolution ot diffe-
rences. We earnestly hope thot the 
major military powers will re::ilise the 
futility of confrontation and arrest the 
divers ion o! resources from develop.. 
ment and we!farc to armaments. It is 
regretta ble thnt the strategic considers~ 

tions o! other .countr ies should cast 
extra burdens on us. We c:innot 
afford to be complacC'nt. The n ation 
will be called · upon t o m ake heavy 
sacrifices to mnintn1n p repar"dness at 
all times to meet external challe!1ges. 

24. With our immediate neighb1urs 
we have continued to seek relationship.:; 
ot greater mutual trust ann doc;er 
friendship. I have just paid !l useful 
visit to Sri Lankn. as I did earlier to 
Nepal and Indonesia. The Klng of 
Bhutan will soon be in our country 
Our Foreign Minister visited Burma. 
Vi~tni;lm and Thailan::l . With Bangal• 



Preaident'1 Addreas FEBRUAJi.Y 18, 1982 Pr:eridetit'1 Jlddresl II 

desh we have had a series or useful 
~changes of views. Further steps 
have been taken to improve re1at1ons 
with China. Following the visit of the 
Chinese F oreign .\llinster durin.11t this 
year, an offit i:Jl delegation went to 
Beijing to discuss international and 
h1lateral issues including the question 
of boundary and territory. As regards 
Pakista1~ . Parliament is only too well 
aware of the nationwide concern after 
that country decide<l to acquire soprus-
ticated arms and the persistent inter-
national reports about its nuclear pro-
gramme. While announcing its move 
to go in fo r advanced .aircraft, Pakis-
tan also informed us of its d::?si rc to 
have a no-war pact, a suggestloo we 
had put to them several t imes and in 
different forms over the .vears. In 
December 1981 we gave Paki6tan and 
outiine of the priniciples which might 
govern our chscussions towards that 
end. This dialogue was carried for-
ward during the recent visit of the 
Pakistan Foreign ".'Vfin ister. We reite-
rated ~ur desire for ~ace and triend-
ship and our stand that issues should 
be bilaterally resolved. We are glad 
that Pakistan has accepted our pro-
posal for a Joint Commission to exa-
mine renew and promott" the entire 

' ra nge of relations betwe~n our two 
countries. 

25. Elesewhere on our continent, ten-
sions persist. The problem of Afgha-
nistan and the I ran-Iraq conflict re-
main unresolved. T he P alestin:an 
people's righ ts continu" to be obstruct-
ed. The Indian Ocean ls t ar from be-
coming a zone of .peace. 

2e. There are a tew . hopeful signe 
also, such as the renewed elan o! tire 
Non-Aligned Movement· following tne 
Conference of Foreign · MinisteN of 
Non-Aligned ('ountt"ies in New Dretni 
last yea r, the initia tives ot t~ Com-
monwealth countries to promote grea-
~ kl~ationll\ c~atton. 

and the becininw. lio~er C-ebu6U.~. of 
ef!orte tot a di.iog'Ue bet-ween c~vetep­
ed -a11d ~~l&nihg ~ulntrl~. ~ 

Pnme Mirffiter pa\"ttctpate<1 rn the 
OftnmonWealth He1!0! ol (;.o~mMeta°t 
'Meett.nc in Mt!lbodrn'f! a~ 1" • 
Intemat1d1Ml CloR&1Wce Wi' """' 
OC'et•tiMl ~ De\J'telutmlt!lt ... ~ .. 

Mexico. Her visits during the yec.r to 
Australia Bulgaria, Fiji France, l tNiY, ' 

' 1 Kuwait, Kenya, Indonesia, Philippmes, .. , 
Rumania, Seychelles, Swit zerland, 
Tonga and the United Arab Emtrates 
led to further strengthening o! friend-
ship whb those countrjes. Since I last 
addressed vou we have had visits 

~ . , 
from the Heads or States cir Go\ Hn-
ments of Kenya, the Federal Hepublic 
of Genmany, Guinea, Tanzania, B ritain , 
Bahrain, PDR Yemen Zimba1~we, 

' Nauru, Australia, Madagascar, Bots 
wana, Ghana, Venezuela, UganJn, 
Spain nnd Sweden a ll of which were 
useful. We look forward to the vis:t 
next week o! Preside~1t Nyerere £11ld to 
t he Conference of some developing 
countries. Greater co-operation &.t.mon~ • 
developing countries is mutually 
beneficial and strengthens them col-
lectively in their cJe~lings with tht! 
advanced countr ies. 

27. In the present Session hesides 
dealing with pendin~ business a large 
nu m be r of fresh legislative measures 
will come up for your considerali l.n. 
Among these are : 

The Land A cquisition (Amendment ) 
B ill 1982; and The National Waterway 
B ill: 1982 to declare the Ganil;a bet-
ween Allahabad and Haldia as a -nat-
ional waterway. 

·28. Hon. Members , the world \s P.lS<;-
in·g through difficult times~ Our ow:1 
problems ate not incohsiderable. 
Fortunately we are a nation imb,_.cd 
with a sense o! purpose. Our people 
have a1eo ~hown commendable rcapacltY 
U> rally fogethet ln moments of chalr 
lenge. Political differences al'~ bo\:lnd 
te exist ib a democracy wruch guaran-
tees freedom of opinto'n and o~anisa­
tion. But ditre~Mes shoul d uot 
degenerate into d iscord. The goon of 
the nation is an objective !or which we 
must leam to cooperate, traruii:ending 
d!!J>'Utet. w~ h ave th~ 'Strength and 
th~ f'e~urces to move !o°r'War'd -speed.-
ly. 'the ~m 'two years 'O'f the ! ixth 
~at\ ~ yeah ot coosoliBetibn. tet 
U-s ~w u8'e t""~ ~rettrt'b tb make the 
n~~ l\tee ~ft o't ~ li5\ab, '*•'l's ol 
a W.11~ ~aM. 
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OBITUARY REFERENCES 

MR. SPEAKER: Hon. Members, a s 
we meet today after 3n inter val of 
about two monfhs. it is my sad duty 
to in!on n the House of the- passim~ 
away of Sarvashri Jyotirmoy Bosu, 
Munder Sharma and Mohan Lal Su-
khadla, d:tting Members of this House 

and four o! our former colleagues, 
namely Sarvashri Sumat Prasad, P. 
K nkk:i '· S. C. Bt"$ro and Jaisukh Lal 
Hathi. 

Shri Jyo1 irmoy Bosu who was sit-
ting Member of this House from the 
Diamond Harbour Constituency in 
West Bengal died after a massive 
heart attack on 12th J anuary, 1982 
at Jaipur where he had gone to attend 
the meeting of the Railway Conven-
tion Committc,e. He was 61. Shri Bosu 
first elette<l as a Member of Parlia-
ment in 1967. Shri Bosu was a Mem-
ber or the Fourth . F ifth and Sixth 
L ok Sabna also during the y~ars 
1967-79. He was Chafrman o! Public 
Accounts Committee during the years 
1973-75 and Chairman of P ublic Un-
dertakints Committee durin1t the 
years 1977-79. At the Ume of his 
de3th h e: was a member of Rules 
CommHtec, Business Advisory Com-
m ittee and the House Committee of 
Lok S~bha as also of the Railway 
Convention Committee ot Parlia-
rnE:-nt. 

Shri Bosu had been the Pres:ident 
of the Indo-Soviet Fri~ndshjp Soci~­
ty <u1d also Pn~sident and Executive 
member or a number of Trade Union 
Organisations. Shri Bosu was a Par-
liamentarian of great di?dica1 !on to 
the cau!;eS dear to his heart . He spa-
rr;d no pains to gather facts and 
ddv.~ dcl.!) into details in order to 
reinforce his points. He enjoyed a 
great felici ty of language and used 
his p c:>n a nd tongue powerfully for 
causes which w~ 1·e dear to him. 

, . H~ had a great t"e1ing for U"e lot 
or a "ommon p~rli~mentarian and he 
did all he could to draw attention to 
the need for improving the level of 
facilities available to him. 

He was secular in his outlook and 
a great champion of communal har-
mony. He had worked ceaselessly 
during the communal riots in Cal-
cutta in 1964 to 1bring abOut recon-
ciliation amongst the communities. 
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Shri Bosu had a prontising business 
career before he switched over to 
politics. It is not perhaps so well 
known that he was authority on tea 
and had served as tea assessor and 
valuer. In his death the House bas 
lost a dedieat~d and active parliamen-
tarian. 

Sh.ri Munder Sharma was a sitting 
Member of this Hous(: from Jabalpur 
Constituency of Madhya Pradesh. A 
political and social worker, be parti-
cipated j,n freedo·m movement. A well 
known journalist, he wa~ Vice-Presi-
d ent, All India Small and Medium 
Newspapers Federation and member, 
Standing Committee, All India Edi-
tors. Conference. He was Chief Edi-
tor O! 'Navin Duniya' , a Hindi daily 
of Jabalpur. 

He was Mayor, J aba1pur Municipal 
Corporation before coming to Lok 
Sabha. He patronised several literary 
and cultural organisations. He passed 
away at Bombay on 26th J i:muary, 
1982 at the ar:e of flO. 

Sh.ri ;M:ohan L::il Sukbadia, who 
~as a sitting Member of this House 
representing Ud,aipu:r Ccxns t.i.tuency 
ot Rajasthan passf'd away at Bikaner 
on 2nd F~bruary, 1982 at the age of 
86 Years. 

A veteran freedom fighter. he wall 
associated with the activities of the 
Pr:lja Mandal trom his student days 
and or ganised student and labour 
movements. He participated in the, 
"Quit India" movement and suffered 
imprisonment. 

Shri Sukhadia was a Member of 
Rajasthan Legil'Jative Assembly from 
1952-71. He held the office of the Chief 
Minister of Rajasthan from 1954-71, 
except for a short period. He was 
GoYernor of Kamataka State during 
1972.-75, Andh.ra Pradesh in 1976 and 
Tamil Nadu in 1976-?7. 

~ C!Uef M!niater of Rajasthan, Shri 
~Ukhadia lai<l to~dationa fol' its deve-
lotmient on sound lines. He widertook 
~ . extensive programme of !>uilding 
UTtgaUon projects which heloed to 
transform the sun parched land of 
Rajasthan into a granary; which could 
expoft fooctirctins to other States. He 
also put under way land refonn sche-
mes. With a view te builcl democracy 
a1 the wrass-root level, he initiated the 
nplementat:on ol Pan.chayati Rai in-
stitutions. 

To en.courage indnstrialisat:on in the· 
State, he gave a big push to the elf-,.._ 
triftcation programme and 2ave prio-
rity to the development of communi-
cations, particularly roadways. Shri 
Sukhadia thus laid truly the f•>unda-
tions for development of Rajastban 
State. 

In this House, ·we have been pr1vi-
leged· to listen to his outstanding 
contribution on various important and 
intricate subjects He had an even 
temperament and a persuasive tongue 
and he could present facts with rare 
lucidity. In his death the country has 
lost a dcW>ted patriot, a dynamic 
aclministrator and a d istinguished 
par lipm.en tariaon 

Shri Sumat Prasad was a Member 
o'f the Second and Third Lok 
Sabha during 1957-67, representinig 
MU7:lfTarnagar Constituency ot Uttar 
Pr'1d~~- Earlier, he Was a Membe.r 
of thC' Uttar Pradesh Legislative 
Council and of Rajyn Sabha during 
194fL52 and 1952-57, respectively. 

An active sodal worker, he was 
assoclated with several social and 
educational organisations in his dis-
trict. He also served as Chairman 
of the Municipa) Board, Muzaffar-
n agar during 1923-26. He partici-
pated in freedom movements and 
suffered imprisonment. He evinced 
special interest in the pra:notion of 
education and rural uplift. He 
passed away at Muzaffarnager on 23 
December, 1981, at the e.ge of 88 
years. 
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S.hri P. ~3\tkao wa~ a ?yl_tmber oJ 
the Constit_utent Assembly and ;First 
Lok Saaha duriQg 19_.(ir:tQ ~qd l~~2-57, 
.r.especiively, repf~n~ng ~durcij. 
( Re~erv~) Co.1\St~tµenc:w of. the then 
Madras State. He was also Member 
of . the Legislative · A,sseinbly, 
Madras during 1946-52. 

A vetern fr~edom fight~:+. he took 
ar tive part in the freedQm move-
ment .and sufferecl imprisonment. A 
pram.inent social worker, he worked 
for the uplift of .Scheduled Castes an\i 
b ar.kwar·d classes, rural welfare. Khacli 
and Village industries and adult edu-
cation. He posse-d away at Madnas on 
23 Dec-ember, 1981, at the age of 72 
years. 

Shri S. C. Besra w~s a Member of 
the Third, Fourth and F:fth Lok Sabha 
during 1962-77 representing Dumka 
reserved (S.T.) Constituency of Bihar. 

An act' ve social work€r, he worked 
for the uplift •;)f Sc:heduled C::iStes and 
Scheduled Tribes and fought against 
untouchability, in particular f-Or right 
of entr y to temples for Harijans and 

. Adivasis. He also worked for the 
rehabilitati(l "1 Of clisplac~d per:>ons 
from Maithan Dam. He evinr.ed spe-
·:ial interest l ·1 the prom.)tion of edu-
cation a:ITd welfare of labour and other 
undeveloped communities·. H e passed 
away at Kashitarn village, in Santh.al 
Pnrgan&s District of Bihar on 15 
January, 1982 at the age of 59 years. 

... Shrj Jaisukhlal Hathi was a Mem-
ber o'f the Constituent Assembly, 
Provisional Parliament and Second 
Lok Sabha. He was also a Member 
of Rajya Sabha during 1952-57 and 
1962-74. 

An able administrator, he held 
with distination various portfolios :n 
the Government of India. Appointed 
as Deputy Minister of Irrigation and 
Power in 1952, he rose to the pJ.Sition 
of Cabinet. Minfater when he was 
&ppointed Minister of Labour and 
Rehabilitation in 1967, which office he 
held till t.969. Amongst the <>ther 

porttolios ttll.a.t be held w.ere Minilfter 
. of Supply and Technical Development, 

.Mtnis~:r; ~ Sit4te in Rte M41.istr1r of 
Home .Atf ~j.r~, Min1st~.r ot Defence 
Supplie, afld Minister of S~te in lthe 
~nist.ry of Deience. 

He was Leader of Rajya 
during 1967----69. He also held 
o.ffice of Governor of Punjab 
Haryana. 

Sab.h;a 
the 

and 

An active .patliamentarian, he took 
keen interest in the parliamentary 
proceedings. He was associate{! with 
a number of cultural organisation in-
cluding the Bharatiya Vidya Bhawan 
and Rajaji. Internati1>nal Institute of 
Public Affairs ,and Adminristration. 

He passeq, away at Bombay on 2 
February, 1982) at th0 age of 73 years. 

We deeply mourn the loss' of these 
friends. 

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): Mr. Spea-
ker, Sir, the inxorable hand of t :roe 
has claimed a large number of our 
valued colleagues in this inter-session 
period. 

Shri Mohan Lal Sukhridia was one 
ot our most widely respected national 
figures known. for his ability, dedi-
cation and experience, A vetern of 
the freedom movement, after In-
depe-ndence, he was acknowled~ed as 
a fine administrator in the many high 
high positions which be held. He was 
regarded as a maker of utodern 
R'ajasthall. As Governor, be gave 
guidance to many other States. Not 
only my party .but the entire House 
and the couptry Jose a stalwart . 

Another vertc r 1::1n wa:; Shri Jaisukh 
Lal Hati. For many years he adorn~ 
ed the Treasury Benches with dis-
tinction. Earnest and imperturbable 
by temperament, he shouldered a 
variety of responsibilities at State as 
well as Central levels. Shri Hathi 
avoided contrQversy. 
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Shri Jyotirmoy Bosu, on the con-
trary, revelled in controversy. Re 
was one of the h ardest working MPs, 
formidable jn the tenacity with whidh 
he pursued his causes. 

Shri Munder Sharma was a senior 
social worker, a joUinalist and h eaded 
t he Congress Party unit in Madhya 
Pradesh. 

Shri P. Kakkan, besides h.is mem-
b ership of this House, was a Minister 
in Tamil Nadu. 

Shri Sumat Prasad and Shri S. C. 
Besra served this House with devo-
tion. 

I share the sentiments which you 
have expk?ssed, Sir, ond I request 
you to convey our grief to the families 
Of the departed colleagues. 

SHRI E. BALANANDAN (Mu-
kundapuram l: Sir, c:ilso join with you 
and with the Prime Minister in ex-
p ressing our feelings here towards t he 
dep~rted leaders, wh o were eminent 
men and who served in this august 
House. You have already mentioned 
the important activities which they 
undertook. 

By the way. I would like to men-
tion a few more points about Shri 
.Jyotim:wy Bosu who wa9 one of the 
Members from the Opposition side 
and who brought in this august 
House, very vehemently, the points 
h e wanted to bring forward . ln a 
democrucy. the Opposition shuuld 
bave their role to p1ay effectively and 
Shri J yotinnoy Bosu's name will be, 
without doubt , Temembered by this 
House for having played that role, 
G ivin g up a lucrative job, he took to 
palitics and he was quit e incorruptible 
throughout his life. He was a fighter 
against corruption. Nobody can for-
get that. As you have mentioned. 
here in this Hou.se, he has 'held so 
many positions in Committees espe-
c lally in the Public Undertakings 

Committee and in the Public Accounts 
Committee The work he did in the 
Committee~ would be remembered · 
end will be a model for every other 
Member of Parliament to emulate. 

Shri J oyiirm.oy Bosu was in hi.$ fine 
tonn during zero hour. It was a 
delight t o see him during th-e zero 
hour. I feel that would be missing 
Shri Jyoti rmoy Bosu during zero hour 
in P arliament. The House is sadly 
deprived Of. that active figure during 
zero hour. 

I do not want t o say more. I wouM 
only say t hat he had to suffer jail 
t erm during the Emergency period 
for h:s political conv:rtions. However. 
he was t here where he was. He was 
a staunch worker for the welfare of 
the people of the country, especially 
for the downtrodem people ot our 
country. P ersonally I and my Party 
lo.st in Mm a good leader and a rom-
rrade. 

A mention has been made of the 
other departed leader Shri Mohan Lal 
Sukhadia. You may perhaps differ 
with him but his performance in this 
House was so over-powering and very 
pointed. He was one of the hoest 
p arliamentarians in the House. 

1 share the sentiments expressed 
here in thjs House about the Hon. 
Members who passed away and I and 
my party colleague~ expre~-= our 
heart-f elt . condolences to their bereav-
ed fami ly members. 

SHRI c. T. DHANDAPANr (Pol-
lachi): Sir, I associate myself with 
the sentiments expressed bY you and 
be the Hon. Prime Minister ond I ::il~o 
offer my condolences to the family 
members of the departed Members of • 
'the House. 

We Jost some ~itting Members. It is 
.a great loss to the House as well as 
to the parties w'hich they represent. 

Shrj J oytirmoy Bosu was a cham-
pion of trade unionism. He was 
voicing t he cause of the working 
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cl8Ufl9. AJt a peraon, he was a .good 
man when we saw him outside the 
House. Sbri Jyotirmoy Bosu was an 
active worker. It is most fitting 
that he passed a:p.ray while he was 
engaged in lhis work and while we was 

• discharging his duties and responsi-
bilities. Till the last days of his lite, 
he had been dutiful and he was dis-
charging his duties to the :best of hi.! 
ebility. 

The other important Hon. Meml:>er 
11/ho passed a way was Shri Mohan Lal 
Su.khadia, who was once the Governor 
of Tamil Nadu. I-le was a dynamic 
administrator . Of c0u1·se originally 

I 

he was an Engineer and latier it was 
that he became a dynamic. administra-
tor. He was the architect ot -modern. 
Rajastban. 

Shri Sukhadia made a tremendow 
contribution to the debates in this 
House. He was a beautiful speaker 
in Hindi. In the la.st ~ssion, we 
heard [his speech on IMF issue and 
on other imPortant issues. It wa! 
most interesting and a delight to listen 
to him. His demise has come as a 
great irreparable Joss . to the House as 
well a3 to the country. . 

Another MembeT, Shri Munder 
Sharma, who passed away, was a 
journalist; he rose to the level · of 
P.C.C. President in Madhya Pradesh· 

' he was a social worker. 

-, Shri Hathi was a Minister here and 
..,,. I had the- opportunity of listening tOI 

his answers in this very House. 

Shri P. Kakkan from Tamil Nadu 
was a true Gandhian; he was honest 
to the core; he was President of the 
Tamil Nadu Congress Committee 
and a leader of the Harijan commu-
nity. 

All these departed leaders had 
their own way Of life: Shri Jyotirmoy 
Bosu was a aolidier; Shrl Mohan L al 
Sukhad.ta was an enfineer; Sbri Hath! 
was a judicial offi~r Shri Munder 
&uirma was a journal.i!t and Shri 
3389 LS. 

Kakkan was a leader of the Harijan 
community. Two other Members also 
have passed away. 

I request you, Sir. to convey our 
heartfelt condolf'nces to the memben 
of. the bereaved families. 
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·PROF. MADHU DANDAVATE 
(Raj&pur): Sir, I lutd the opportuni-
t y to be wi~ Jyotinnoy Bosu in the 
Fifth, Sixth and Seventh L<>k Sabha. 
Neither we on this side nor you from 
the Chair can believe that at 12 O' 
clock when the clock strickes 12 we 
will not hear t he roaring voice of 
Jyotirmoy Bo!u. He was really a 
stormy petrel of this Lok Sabha. The 
Sixth Lok Sabha was indeed the 
pinnacle of his glory and achl.ev~ 
m~nte as a Parliamentarian. When I 
.ay he was a stonny petre l of thl• 

Lok gabha. he always rose to make 
hie contribution and to express the 
anger of this House to every form of 
injustice. 

He came to this House only once 
on the Jast day of the l'Sst Lok Sa. 
b ha. I asked him: 'Jyoti, how is your 
health?' His reply was ' I am alive in 
the sense that I am not dead.' Sir, ithat 
reply of Jyotirmoy Bosu l{:t&Ve me an 
indication that he was actually sene-
ing the marching of death. towar~ 
him and, ultimately, cruel death did 
pick him. While the cruel hands of 
death had picked him up and snatch·. 
ed. him away from us. we, on the 
Opposition side, will feel that one of 
our arms has been amputated an~ 
to us, t.his will be the year of the dis-
abled. I have seen J yotirmoy Bosu 
for three consecutive Lok Sabha roar-
ing in this House, marshalling statis-
tice, giving cogent arguments but, at 
the sJme ti.me, never having any per· 
sonal grouse against anyon~. When he 
marshaJl c>d the facts and .figures and 
roared in this House, we. the Opposi-
tion marvelle<l at his performance 
while the T reasury Benches remained 
stunned. I remember thO!e hectic days 
Wihen the Janata Government fell,-I 
TC'mcmlx:r the words of Jyotinnoy 
Bosu,..-he told his :friends a well as 
his critics that 4You may join to-
gether to pull down the Janata Gov-
ernment but rest asu~d that after 
the fall ot the Janata Government, 
none of you will come to power. 
Only Mrs. Gandhi will return to 
power She is right thet P to vindicate 
his prophecy, That was the prophecy 
of Jyotirrnoy Bosu. His health was 
ravished in the jail during emer-
gency. All of us h ad suf!e~ jail 
impt'Uonment. We known that a jail 
term never destroys one's will to 
freedom. It always steels one's will 
to freedom. That happened with 
J"yotirmoy Bosu. His will never got 
weakened. And that wa~ vindicated 
in thia House. Such WB1t tbe contri-
t>ut1on ot Jyotirmoy Bosu. We will 
m.iJa Mm very much; th4' entire 
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BoU14t will mJu iµm. Even those 
whom he cri~ after the aesaion 
was over, always appreciated his 1 

marvellous Parliamentary perform- ~ 
ance. 

On ~ number of occasions, when a 
number of con.stitutiona1 isa1.12S and 
procedural is.sues came up, he alwaya 
came to the rescue o1 the Chair 
pointing out to yon what exactly 
Yas the way-out. Such a fine Parlia- . 
mentarian and :fighter is no more 
with \W, 

Sir, we are missing Sukhadia Ji 
today. Apart tram his administrative 
talents, he brought cogency argu-
menta to the debates in this House. 
On a number of occasions, when we 
initiated ibe debates .f?Om this aide 
in a cool and calculated maner, it was 
Sukhadia Ji who rose up from hi5 
teat and made c<>Sent argument& even 
in ~e word of tlhe situation and tried '° build up 1he case which was verY 
cllilkult. He had cogency in bis 
a.rgumens. He had also a sense o1 
llaJ'Cum. Permit ine to quote onlY 
one instance. When we were having • 
a debate on the Special Bearer Bonda 
Bill in this House, as a Member of 
t he Ruling Party, be did say that he 
welcomed this step. But, at the same 
time, he e~essied .bis fear. He said: 
'My only tear is that i! the black 
m'Olley holdet'! in that way get the 
feeling that repeatedly !UCh bonds 
ve going to ibe .issued, in t1h.at case, 
that might be ·an. incentive for the 
ceneration of fresh black money. 
That should be borne in mind by the 
Treasury Benches. That was w.h'at 
he said. He was a very loyal and a 
dedicated Congressman ibut, he never 
confused his loyalty with syco tb.ancy. 
That was t ht'" characteristic O! him. 
Sir, when the calamity comes, it does 
tlot come singly, On the day we heard 
the news o.t Sukhadia's death. we also 
heard the sad news that Hathi Ji had 
a1J.o left us. 

Again I had the privilege to work 
with on the R&jajl International Insti-
tute of Public Mair! and AdminJg .. 
tration ~ Juat au Hatbiji 1 name ii 
ano~ JWJ1e .tor that tamoua cam.. 

mittee on Pbarmaoeuticllla &Qd Dn,!I 
Industry, every debate in tbll Home 
on petroleum : and cbemicaJa alwa.Y• 
broUfifbti the reference ot Mr. Haibi. 
Bu", Sir, hia last interest at the fd 
and of his life was parl.iamelltar.Y 
activitie.. ~ , 

Sir, you will be happy to know 
that his last dream was: Let ua en· 
riichl the proceedings 

4 
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and make them more meaningful and ... 
let us make them more relevant to 
our times. Now, that was the dream. 
And it we have to pay a real and 
lasting tribute to H;athiji, I th.ink if 
we are able to make OU:l' parliameD- ' r 
tary proceedings more relevant to 
the time then that would be the beat 
tribute that we would have paid to 
Hathiji. 

Sir, there are other colleagues of 
ours who have pused away and I 
also foin you, other leader• ot the 
Opposition as well a.s the Prime Min-
jster in offering my tribute& to all of 
them and I request that member1 ot 
the bereaved families mUlt be otre.red 
our condolence. 

SHRI NARAYAN CHOUBEY (MJ.d-
napore); Sir, on behalf of myself 
and on behalt of my party I join tbe 
sentiments expressed by you end th• 
Prime Minister. Comrade Jyotirmoy 
Bosu is no more amongst us and we 
feel his absence in this Lok Sabha. 
Comrade Jyotirrn<>y Bosu was the 
champion ol the toiling people parti-
cularly o! our area. At this time 
when left uni1y is in offing and it ls -
going to be a reality it is really tra-
gedy that we have lost comrade 
Jyotirmoy Bosu .tram amongst u». 

Regarding Shri Sukhadia I fUlly 
agree with what has been stated re-
garding him by you, by the Prime 
Minister and other colleagues of 
mine. We had seen him in th.is Par-
liament debating on behal! of the 
CQ:n.gress party oD auc'h issues in 
which there was Do merit according 
to u&, but always we t ound that he 
had been the biggest exponent ot the 
cause of the Conjp'NS party 1n thll 
House. 
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Sir, reprding other Members aid 
C>ther colleacuee who . have pUHd 
away I ftPrets my deep condolence 
:for them and I request you to conT.e, 
our condolence to the bereaved. fam1-
1tee. 
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SHRI K . P. UNNl°K'Rrr.SHNAN 
(Badagara}: Sir, the quality of Parlia.: 
mentary life has become poorer by 
the tragic disappearance and death 
of the Members, past and present, 
whose death~ we are mourning today. 

Ji is difficult to talk about Jyotinnoy 
Bosu without ·feeling that sense ot 
void which We feel in this Hou11e, 
particularly we, on this aide. 

He had a restlesss mind in pursuit 
Of objectives which he considered 
worthy of punuit. Whether it was 
against national monopolist!J or inter-
national cartels or against corruption 
in high places or in defence or the 
democratic rights of the working 
cla:ss, Shri Jyo-tirmoy Bosu was more 
• crusader than a parliamentarian, 
or more a tri~une of the people than 
a party aJ;JOkemnan. 

Sjr, little did I realise when I spoke 
to him tn Calcu1'tla just before be wa• ~ ; 
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leaviq f<>r Jaipur that that would 
be our lut converaation. . He wu 
llopia' that day tbat he will be all 
right, · '8lthough he had lin1erin1 
-doubtll abou' ta.11 own prospects ot 
heal!1. 

He ruthlessly expoSed corrupti1>n 
in high places without malice. 

Sir, I want to point out that the 
work he did for the country was tre-
mendous. Only a visit to his house 
would prove how much work he has 
put it in his Parliamentary task, and 
which is a thing which we, the 
younger membe~ of this House, can 
emulate. 

His work also as a Chairman O.f the 
Public Accounts Committee would 
be long remembered. 

Shri Mohan Lal Sukhadiaji wa3 a 
great torch-bearer of the anti-feudal 
struggle. He not only united the 
disparate political t rad itions of diff-
erent Native States in Rajasthan, but 
he also consolidated them and in a 
true sense he was the modern Archi-
tect ot Rajasthan. He was al.so a 
man of far-seeing vision and he had 
tremendous inter~t in the future ·of 
institutions which have been built as 
a result of our national struggle. 

vft. has been rightly stat~ by Atal 
Biharj Vajpayeeji that Shri Jailukh 
Lal Hathl was an "A)atashatru". It 
was a treat to work with him. And, 

· l remember w hen he was a Deputy 
Leader of the Congre~s ~arty in Par- . 
liarnent, the great coruiideration he 
aho~d to younger .Members and the 
great ability he had in tackling people 
and their problems. He was a man 
Of ou~tanding ability which he 
always concealed in his humility, 
His record as an Admini'Strator will be 
long remembered. 

Sir, I 'had the privilege of knowing 
Shri Kaklran .trom my childhood. He _ 
used to stay with us. He was~ trusted 
lie;.itenant of late Shri ltamraj. H• 
wa" ,.. trtw1 CODJ!'remman and Gandhian 

,,.. . -.... 
throuihout bis life. That services 
whkh be bu rendered to ·Ule down-
trodden .ectiom of the people- ot 
Tamil Nadu in the Soutli will alwap 
be remembered bY the pople. .: 

Sir, I also join you in condolling the 
death o! other distinguished Members, 
and I share the sentiments expressed 
by you and the Prime Minister. 

SHRI EBRAHIM SULAIMAN SA1T 
(Manjeri): Mr. Speaker, Sir, l asso-
ciate myself with the sentiments ex-
pressd by you and the Prime Minilter 
for all those who passed away. Thev 
are the great personalities, dedica~d 
fighters eminent administrators and 
able parliamentarians. As far as Mr. 
Joyti.ricoy BoSu is concerned, he was 
really tbe heart ot this House and was 
always a fighter for noble causes. H,e 
always !ought against corrupticm. He 
was r flghU!-r against all injustices. 
More than that. he wa~ a friend o! t'he 
minorities. Therefore, we all mourn 
his loiss and we consider his loss irre-
parable. 

As far as Sukhadiah is concerned, 
he was a icreat .freedom fighter, a pe-r-
iOn who had served our country in 
various capacities. My colleague Mr. 
Unnikrishnan has rightly s~id that he 
wa9 the architect of modern Rajasthan. 
In his passing away, our country has 
lost a great son. 

./ As far as Mr . .Taisukh Lal Hathi is 
concerned, 1 have been fortunate ito be 
with him in the Lok Sa t7ha, previous 
to this and I have always found him to 
be a pe111on of high qualities of head 
and heart and a person always with 
90ber and .fine manners. Mr. Munder 
Sharma was also a fighter :tor the 
do-wn-trodden and as :far as Mr. P. 
Xakkan is concerned, he was a true 
Gandhian to fight always f or the down-
lt'odden· and those w~ belonged to the 
weaker sections. Sir, I ca'n only say 
lb.at all those great men whom we have 
lost 'were great personalities and we all _ 
mourn their death and I w0,uld request 
•ou to convey our st>rro.w and our ~~ ,f I • 

condolences to the bereaved families. 
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SHR.I CHI'ITA BASU· (Barasat): 
Sir, I join you, the Prime Minister 
and other colleagues of mine in ex-
pressing d~ sense of sorrow and. 
grief at the passing away of Shri 
JyoUrmoy Bosu, Shri Mohan Lal 
Stlkhaclia. Shri Jaisukh Lal Hathi and 
other personalities of our country. 

Sir, as t ar as Jyoti.rmoy Bosu i! con-
cerned, you are a witness as to the 
outstand·ing qualities which he di&-
played in this House. He was an out-
standing Parliamentarian of rare 
quality. He W'89 not only well versed· 
with the Rules and Procedures and 
Practices o! this House, but he had 
wide-range of vision and he- took 
every opportunity in th.is House to 
expose the misdeeds of the bureau-
c racy and of penwns in autho.rity and 
fought in defence of the rights of 
the people of our country. He wat1 • 
sentinal of the rights and privilegea · 
a.! the Member9 CA! this House. ll'\t 
the 1ame tlme we should remember 
that while Jyotirmoy B(}su was 
exposing as- a crusador misdeed.t 
and deeds ot cotTUption prevalent in 
different field& of the Administration, 
he had no personal malice against 
anybody; nor a.nY .personal grouse 
again.st anybody. What he did, he dllf 
with a dee-p sena of respon'Sibility to 
the peoople and to the Parliament. He · 
will go in hiltory of Parliament u 

• .) . ., 
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o~ ~ the hardeet working Parlia-
mentarians. This much I can aay. He 
remains to be emulated by all Mem-
bers belongjng to all sections of the 
House if they really want to discharge 

t 
their responsibility to' the House in a 
befitting manner. A general impression 
is that he wa'Si merely a skilled debater 
or merely a skilled Parliamentarian 
within the sc<>pe Of the House, but it 
wa• not so. He not only combined in 
him.self the real qualities ot a parlia• 
mentarian but he was also a mill· 
tant activist in tihe defence of the toi-
ling millions of the country. He was 
organiser of a large number of trade 
unions. He h ad m any struggles during 
his life to defend the causes of demo-
cracy and causes of s<>cialism in our 
country. He was a great champiO'n.i of 
peasants' ca~es and you would be a 
witne~ to know that he took interest 
in developmental work in his own con-
stituency in an exemplary manner. 

• 

Ea<:h Member 01 Parliament hBa 
not only the respon5ibillty of serving 
the House, but also the responsibility 
o! serving hi!r Constituency. Jyotlrmoy 
Bosu h as excelled iD that performance 
a11o. 

The absence of Jy<>tirmoy Bosu haa 
ereated a void-a void not only for th.la 
House, it 'has created a v:oid tor the 
Left, tor the Denlocratic forces-and 
t bJa void cann<>t be filled in the :fu ture. 
Let ua hoPe that amongst us some of 
ua take the responsibility of f11161ling 
his mission which js also an .impossible 
task. 

/ With regard to other personalities, 
particularly with regard to Mohan Lal 
Sukbadia and J aisukh Lal Hathi en-
ough has been said. They were great 
patriots and they were able admini&-
trators and they contributed to the 
p rosperity of our country. 

With all this, I join you and Qtbers 
to convey our deep sem1.e o! t~hng 

of sorrow and condolen<:e of thi11 House 
to the bereaved families I bo:pe you 
will do that. · " 

DR. P AROOQ ABDULLAH (Srtna-
1ar): Sir, I join you. the Prime Minis· 
ter and other l€aders in expnaini . 
deep sorrow at the loss of such 
great leaders. 

Shri Mohan Lal Sukhadia Ji wu 
the Chief Minister of Raj~han when 
I w~ a medica:l student there; and 1! 
have seen him work so hard for bull- ' 
ding that · State. What Rajasthan is 
to-day, is because of Mohan Lal Ji•a 
hard work. l am sure Rajasthan will 
miss him. Nat only Rajasthan but the 
whole of India will miss a man with 
such capacity-such · an administrator 
and fighter for Indfa's independence. 

In the. lo~ of Shri Jyotirmoy Bosu, 
I a::; a young Parliamentarian have 
lost. a personal friend . Many a time 
I would not know the procedure., 
and I woilld go to him and he wu 
always there to guide. Hls fiery ' 
apeeches, the points that he raised 
here, many a time made many of m 
wonder how thiS man with so much 
wrong with hi'! heaJ'fl was still able to 
do so much to keep thiEt country 
going the way he felt it must go. . 

A1J far u Janab Hathl Saheb is eon· 
cem~ I did not know much about 
him; but all that I know is that h~ 
had a.ho been one of the great ftgh-
tere for India's independence and pa9t. 
independence work far building thi1 
country into a great nation. 

I join you all in expre$sing deep 
e.orrow at the loss of these leaders; 
and th.rOugh you, want to convey our 
condolences to the bereaved families. 

MR. SPEAKER: I am sun: the 
House will Jom m e in conveying 
our condolences to the bereaved fami-
lies. The HO'Use may now stand in 
silence for a short while to express its 
sorrow. 

(The MembeT-1 then stood in silence 
fm- a •hort while) , 
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INTRODUCTION OF MINISTERS 

MR. SPEAKER: The Prime Minis-
ter. 

THE PRllm MINISTEE (SHRI-
MATI INDIRA GANDHI,): Sir, I" 
haye pleasw-e In introducing to you 
anct through you to the HoU8e, my 

.eo~eagues. 

CABINET MINISTER 

1. Shri Jagannath Kaushal-Minia-
ter of Law, Justice and Company 
.Affairs. 

MINISTERS OF STATE 

2. Shri Gargi Shankar M i1hra-
Mini'9ter o! State in the Department 
ot Coal. 

3. Shri A. A. Rahim- Minister o~ 
State in the Ministry ot Law, Justice 
and Company Affairs.. 

DEPUTY MINISTERS 

4. Shri K . P . Singh Dec-Deputy 
Minister in the Minisf.ry of De!encee. 

5. Shri Dharamvir-Deputy Mini~· 
ter in the Ministry of Labour. 

6. Shri Giridhar Gomango-Deputy 
Minister in the Ministry of Supply 
and Rehabilitation. 

7. Shri Arif Mohammad K.han-
Deputv Minister in the Ministry of 
Information and Broadcasling. 

8. Shr1 Janardhana Poojary-De-
puty Minister in the Mini9try of 
F inance. 

9. Shri Kalp Nath R:ai-Deputy 
.Minister in the Department of Parlia-
mentary Affairs. 

10. Shri M. S. SanjeeVi Rao-De-
·puty Minister in the Department of 
Electronics. 

SBRI !\:A TANSINIH RAJDA (Bom-
bay South) : Sir, I would like, with 
your permission, to mention a very 
important matter which 1oes to the 
very root of the parliamentary pre .. 
cedure. 

MR. SPEAKER: What is it? 

SHRI MTANSINH RAJDA: There 
is a breach of established convention 
which has been committed in the 
matter of re-shuffi.ing of the Cabinet. 

MR. SPEAKER: Give it to me to-
morrow. We shall see. 

SHRI RATANSINH RAJDA: The 
Finance Minister must necessarily 
belong to the Lok Sabha. Shri Pranab 
Mukherjee belo~ to the Rajya 
Sabha. Will you allow me tomorrow? 
Then I will raise it tomorrow. 

ME. SPEAKER: We will take it up 
tomorrow, it you have got a point. 

SHRI RA TANSINH RAJDA : Very 
Well, Sir, I will r~ise it tomorrow. 

13.St hn. 

PAPERS LAID ON THE TABLE 

REVIEW ON AND ANNUAL R!:PO:RT <W 
GANDHI SMRITI SAMrrI, NBW UBLHI 

.P'OR 1980-81, 

THE MINISTER OF PAELIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING ( SHRI BHISHMA NA-
RAIN SINGH') : I beg to lay on the 
Table ( 1) A copy Of the Annual Re-
port (Hindi and English versions) of 
Gandhi Smriti Sarniti, New Delhi, fur 
the year 1980-81 along with Audited 
Accounts . 

(2) A copy of the l\ie\Si.ew 1Hindi 
and English versions) by the Gov-
ernment on the workhlg of the 
Gandhi Smriti Samit!, New Delhi 
for the year, HJS0-81 . [Placed in 
Lil>rart1. See No. LT-8283/82.J 
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RZVUW O• .um ANNl.lAL BRoRT OJ' 
J)R!l»Ci[hO ~ OP lJrDIA LTD. ' 

l'Olt 1980-81. 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEER.EN-
D&\ PAT~): I beg to lay on the 
Table a coPy each ot the following 
papers (Hindi and English versiom) 
under sub-section ( 1) of section 619A 
o! the Companies Act. 1956: -

(l) Review by the Government 
on the working of the Dredging 
Corporation of India Limited, New 
Delhi, for the year 1980-81. 

• (2) Annual Report of the Dredg-
ing Corporation of India L imited, 
New Delhi, for~ the year 1980-81 
along with the Audited Accoun~ 
and the comment~ of the Comptrol-
ler and Auditor General thereon. 

[Placed in Librarv. See No. LT-
3282/82.] 

REVIEWS ON AND ANl'fUAL REPORTS OF 
ANDAMAN AND NICOBAR !SLANDs FOREST 
.lNl> PUANTATION DEVELOPMENT COR-
POR.c\ TION LTD. PORT BLAIR FOR 1979-
80 AND NATIONAL COUNCIL FOR Co-
Ol>~TIVE TRAINING, .. NEW' DELHI FOR 

1980-81. 

THE ¥JNISTER OF A'GRICUL-
TURE AND RURAL DEVELOP-
MENT AND CIVIL SUPPLIES (RAO 
BIRENDRA SINGH): I beg to lay on 
ihe Table:-

(1) A copy each ·of the :following 
papers (Hndi and :Snglish Yer-
siom) under subwsection (1) ot sec-
tion 619A of the Companies Act. 
1956:---

(i) Review bY the Government on 
the working of the Andaman and 
Nicobar Islands Forest and Plan-
tation Dtpa:rtment Cor.poration 
Limited, Port · Blair, :tor he year 
1979-80. 

1 (ii) Annual Report ot the Anda-
man and Nicobar Islands Forest and 
Plantation ' Development Corpora-
tion Limited Port Blair, 'for th• , 

y.ear 1W19~80 alon1 with the Audi-
ted. Accounts and the c0mme11u ol 
the Comptroller and Audit.or Ge-
n~al thereon. 

[Placed in Libraru. See No. 1'T-
3284/82]. 

(2) (i) A copy of the Annual 
Report (Hindi and English ver-
s ions) of the National Council for 
Cooperative Training, New Delht 
for the year 1980-81. 

(ii ) A copy Of the ~eview (Hin-
di and English . versions) by the 
Government on the working of the 
National Council for Cooperative 
Training, New Delhi, for the year 
1980-81. 

[Pl.aced in Librar11. See No. LT-
J 285/82]. 

REVlEWS ON AND ANNUAL REPORl's OF 
SPECIAL ORGANISING COMMITl'E» FOR 
A SIAN GAMES FOR 1980-81 AND NATIO-
JU.L $CHOOL OF DRAMA, NEW DELI:il FOR 

1980-81. 

THE MINISTER OF STATS OF 
THE MINISTRIES OF EDUCATION 
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL): 
I beg to lay on the Table: -

( 1) ( i) a copy of the Annual 
Reort (Hindi and P!ngllih versions) 
of the Special Organis ing Commit-
tee for Asian Games 1982 for the 
year 1980-81 along with Accounts 
and the Audit Report thereon. 

(ii) A copy ot the Review (Hin-
di and English versions) by the 
Government on the working Of the 
Spe<:ial Organising Committee for 
Asian Games 1982 for the year 
1980-81. 

[Placed in Librar11. See No. LT-
3286/82) . 

(2) (i) A copy of the Annual 
Report (Hindi and English ver-
sions) o! the National School of 
Drama, New Delhi, for the year-
1980-81 along with Audited Acco-
units. 
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(ii) A copy of the Review (Hin-
di and English v'1l'aion&) by the 
Government on the working of Uw 
National School of Drama, New. 
Delhi, . tor the year 1980-81. 

[Placed in Librarv. See No. LT-
3287/82]. 

R.EvIEws ON AND ANNUAL REPORTS OF 
INDIAN ROAD CONSTRUCTION CORRORA-
T!ON LTI>., NEW DELHI FOR 1980-81 AND 
CENTRAL INLAND· WATER TRANSPORT 
CORPORATION LTD., CAI.CU'M'A l"OR 

1980-81. 

THE MINl.STER OF STATE IN 
THE MIN1STRY OF SHIPPING AND 
TRANSPORT (SHRI S!TA RAM 
KIESAR!) : I beg ta lay on the Table 
a copy each of the :following papers 
(Hindi and English versi<>ns) under 
sub-section (1) of. section 619A of 
the _Comu>anies Act, 1956;-

(1) (i) R eview by the Govern-
ment on the working of the Indian 
llioad Construction Corporation 
Limit~ New Delhi, for the yea11 
1980-81, ' ~ H ' ~ .f I 

(ii) Annual R &-port of. the Indian 
Road Construction Corporation 
Limited, New Delhi, tor the yeatl 
1980-81, along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor Gene-
ral thel'eon. 

[Pl4ced in Library. See No. LT-
3288/82]. 

(2) (i) Review by the Govern-
ment on the working of the Cen-
tral Inland Water Transport Cor-
poration Limited, Calcutta, !or the 
y ear 1980-81. · 

(ii) Annual Report of the Central 
Inland Water Transport Corpora· 
tion Limited, Calcutta, for the year 
1980.,.81 along with the Audited 
Accounts and the comments of the 
Comptrollar and Auditor General 
thereon. 

[Placed 'n Library. See No. LT-
3289/SZJ. 

REVIEW ON A.ND ANNUAL REPORTS OJ' 
I 

NATIONAL $1ZDs CORPORATION LTr>., ... . 
NEW DELHI POR 1980-81. 

THE MINISTER OF • AGRICUL-
TURE AND RURAL DEVELOP-
MENT AND CIVIL SUPPLIES (MO I 

BIRENDRA SINGH): On behalf of • 
Shri R. V. Swaminathan I beg to lay 
on ithe Table a copy each of the follo-
wing paperg (Hindi and English ver-
sions) wider sub-section (1) of sedion 
619A o! the Compaµies Act, 1956:-

(1) Review by ibe Government 
on the working of the National 
SE:'eds Corporation Limited, New 
Delhi, for the year 1980-81. 

(2) Annual Report at the Nation-
al Seeds Corporatioo Limited, New 
Delhi. for the year 1980-81 along 
with the Auditoo Accounts and the 
comments of the Comptroller and 
Auditor General thereon. 

[Placed ~ Librarv. See No. LT-
3290/82]. 

.PROCI.A.MATJON11 IN RELATION TO STA~ 
OP KJ:1w..A MD ASSAM 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFA-
IRS AND DEPARTMENT OF PAR-
LIAMENTARY AFFAmS (SHRI P. 
VENKATASUBBAIAH) : I beg to lay 
on the ?'.'able a copy o! the following 
papers (Hindi and English versions) 
under ~rticle 356 (3) of the Con.tttu~ 
ti on~. 

(I) Proclamation dated 28th De-
cember, 1981 issued under clause 
(2) of article 356 of the Constitu-
tion revoking the Proclamation 
~ued on the 21st October, 1981 in 
relation to the state of Kerala, 
published in Notification No. G.S.Ri. 
67'5 (E) in Gazette of India dated 
th' 28thi Dece.mbet', 19~1. 

[Placed in Ubra,.11. See No. LT- . 
S.2.91/82] . 
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, 
(2) Proclamation dated the 13th 

January, 1982 issued under clause 
(2) of article 356 of th:e Constitu-
tion revoking rt.he Proclamation 
issued on the 30th June, 1981 in re-
lation t-o the State of Assam, pub-
lished in Notification No. G.S.R. 
13 (E) in Gazette ot India dated the 
13th January, 1982. 

[Placed in Lif.'brary. See No. LT-3292/ 
82] 

PuLsEs, EDIBLE On.SEEDS AND EmBLll 
OIL (STORAGE CONTROL) (AMENDMENT) 
ORDER, 1981. -THE DEPUTY MINISTER IN THE 
MINISTRIES O F AGRICULTURE 
AND CIVIL SUPPLIES (SHRI MO-
HAMMED USMAN ARIF): l reg to 
lay on the Table a copy of the Pul'Ses, 
Edible Oilseed s and Edible Oils (Sto-
r age Control ) (Amendment) Order, 
1981 (Hindi and English versions) 
published in Notification No. S.0. 
lO(:El) in 'Gazette o! India dated the 
7th January, 1982, under su~section 
{6) of ~tion 3 of the Essential Com-
moditieos Act, 1955. 

[Pl.aced in Libraru. See No. LT. 
3293/82) 
A"K~UAL REPORTS OJ!' THE INSTITUTE 01' 
HOTEL M AN AGEMENT CATERING AMD 
NUTRITION, NEW DELm FOR 1980~81. 
INSTITUTE OF HOTEL MA.N'ACEMENT 
CATERING TECHNOLOGY AND ALLIED 
N UTRITION, BOMBAY FOR 1980-81, IM• 
STITUTE OF HOTEL MAN°AGEMEltT 
CATERING TECHNOLOGY AND APPr.Ilm 
NUTRITION, MADRAs FOR 1980-81, ETC. 
Jl:l'C. 

THE DEPUTY MINISTER IN THE 
MINIS'J'.RIES OF AGRICULTUR'E 
AND RURAL DEVELOPMENT KU-
MAR! KAMLA KUMAR!) : I be.£! to 
Jay on the Table: 

(1) A copy of the Annual RepoI1 
(Hindi and English versions) or the 
Institute of Hotel Management, Cater-. 
ing and Nutrition New Delhi, for the 

I 

.Ye~r 19S0-81 along with Audited 
Accounts. [Placed' in Library .. See No. 
LT-3294/82] . 

(2) A copy of the Annual Report 
(Hindi and !English versions) oi the 
Instltute of Hotel Management Cater4 , . 

' Ing Technology and Applied Nutrition. 
Bombay, for the year 1980-81 along 
with Audited Accounts. [Placed in 
Library. S ee No. LT-3295/82]. 

(3) A co.Py of the Annual Report 
(Hindi and English versions) of the 
Institute of Hotel Management, Cater-
ing Technology and Applied Nutrition, 
Madra.s, for the year 1980-81 along 
wi·th the Audited Accounts. [Place!'.! 
in Library. See No. LT-3296/82]. 

( 4) A ·copy o! the Annual Report 
(Hindi and English versions) of the 
I nstitute oi Hotel Mana.gement Cate-
ring Technology and Applied Nutrition, 
Calc1Jtta, for the year l 980-81 along 
v.rith Audited Accounts. [Plac.ect in 
L i.bra:ry. Sec No. LT-3297/82]. 

(3 ) A copy of the Annual Report 
(Hindi and E ngli'Sh versions) of the 
Food Croft Institute, Kalam assery 
(CoC'h!n·Kerala) !or the year 1980-Sl 
along with Audited Accounts. [Placed 
in Libraru. See No. LT~3298/821 

(6 ) A copy of the Annual Reiport 
(Hindi and EnglJsh versions) of the 
Food Craft Institul<~ B angalore, for 

' the year 1980-81 along with Audited 
Accounts. [Placed in Library. See 
No. LT-3299/ 82 1. 

(7) A COlJY o! the Annual Report 
("H indi and English versions) o! the 
Food Craft Institute, Chandig$rh, for 
the year 1980-81 along with Audited 
Accounts. [Placed in Libra-ry. See 
No. LT-3300/82). 

(8) A copy ot th~ A nnual Report 
(Hindi and English versions) or 1.he · 
Food Craft Institute, Jnipur for the 
year 1980- 81 along with Audited 'Ac~ 
counts. [Placed in LibraTJI. See No. 
LT-3301/82). 

(9) A Copy of the Annual Report 
(Hindi and Envlish versions' of the 
Food Craft Ins titute, Bhopa l, for the 
year 1980-81 a long with Audited Ac~ 
ou11ts. [Placed in Library. See No. 
LT-3302/82]. 



59 PapeT1 Laid FEBRUARY 18, 1982 Paper• 1A4d • 6o 

.. (10). A copy o! tht Review (Hindi 
, and English Versions) by ·the Govern-

ment on the working ot Institutes men· 
tioned at item numbers (1) to (9) 
above. [Placed in .Ub,,.arv. ·See No. 
LT-3802/82]. 

INDIAN Tl:LJ)GRA.PB (F.ulsT AMDl>MENT) 
Ruu:~ 1982. 

THE DEPUTY MINISTER IN Tl{E 
MINISTRY OF COMMUNICATIONS 
(SHR'I VIJAY N. PATIL): I beg 
to lay on the Table a copy of the 
Indian Telegraph (First Amendment). 
Rules, 1962 (H indi and English ver-
sions) published in Notification No. GSR 
58(E) in Gazette o! India dated the 
11th February. Hl82 to~ether with a 
corregendum to the Hindi version ut 
the Notification publisherl in Gazette 
of India dated the 16th February, 1982 
vide G.S.R. 67 (E) under Gub-section 
(5) of 8 ection 7 of the Indian Tele. 
graph Act, 1895 [Placed in Library. 
S''e No. L T-3303/82). 

NOTIFICATIONS UNDER CENTRAL EXCISES 
AND SALT ACT, 1944, INCOME TAX A<:r, 
19621 ClISl'OMS ACT l962, CENTRAL Ex-
CIS'E R U LES. 1944 AND ~TA'l'EMENT 

INDICATING THE RESULT IF MARKE'? 
LoANS FLOATED IN D ECEMBER, 1981 AND 
REALISATION FROM SALE OF SPECIAL 
Bt:AJU:R BONDS, 1991. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE .(SHRI J A· 
NARDHANA POOJARY): 1 bei? to 
lay on the Table: 

(l) A copy each o! the !ollowing No-
tlflrations (Hindi and English version.a) 
under sub·9ecti0n (2) or ~ctlon 38 ot 
t~e Central 'Excises and Salt Act, 
19 44 : !-"'< 

Ci) Tbe ~ntral ExciSe (Fil'lt 
Amendment) Rule, 1981, publishl!d 

in Notification No. G.S.R . .74 in Ga-
zette of India dated the 23rd Janu· 
ary, 1982 . ... 

(ii) The Central Excise (Secon4. 
- Amendment) Rules, 1982 publisheli , 

in Notification No. G.S.R. 95 m Gaze-
tte ot India dated the 30th January, 
1982. -

(iii) ~ Central Excise (Third 
Amoodment) Rules, 1982, publilhed , 
in Notification No. G .S.R. 99 1n 
Gazette ot India dated the 30th 
.January, 1982. [Placed in LibraTy. 
See No. LT-3304/ 82) . 

(2) A copy each of the :following 
Notifications (Hindi and English ve r-
sions) under section 296 of the Tncome-
Tax Act, 1962 : ~ 

(i) S.O. 51 published in Gazette of 
India dated the 9th January. 1982 
regarding exemption to the 'Greater 
Vaisakha Leprosy Treatment and 
Health Education Scheme, Visakha-
patnam, under section 10(23C) o! the 
Income-Tax Act, 1961 for the period 
covered by the assessment year. 

1981-82 to 19~1-84 

(ii) S.O. 52 published in Gazette 
Of India dated the 9th January, 1982 

· regarding exempti0n to the -Habitat 
India' under section 10(2SC) of the 
Income-Tax Act, 1961 for the period 
covered by the aasessment years 

1977-78 to 1981-82. 

(ii) S . O . 53 p ublish ed in Gazette 
Of India dated the 9th January, 1912 
regarding e.xex;nption to the Rajas· 
than Police Benevolent Fund' 'under 
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· section 10 (23C) ot the lnt'Ollle-Tax 
Act. 1961 for the periOd covered by 
the as.s-essment years 1976-77 to 
1981-82. 

(iv) S.0. 54 published in Gazette 
o! India dated the !:*th January, 1982 
regarding exemption to the 'Centre 
.for Research in Rural and IndW1trial 
Development, Chandigarh' . under 
section 10(23C) of the Income-Tax 
Act, 1961 for the period covered by 
the assessment years 1980-81 ta 
l 198f-12. 

(v) S .O. 55 published in Gazette 
ot India dated the vth January, ~982 
retarding exemption to the 'Tamil 
Nadu PoHce Families Wel!are Or-
ganisation' under section 10 (23C) 
of the Income-tax Act, 1961 for the 
period covered by the assessment 
years 1975-76 to 1982-83. 

(vi) S.O. 56 published in Gazette 
of India dated the 9th Janu::iry, J 982 

regarding exemption to the 'Con-
sumer Education and Research Cen-
tre' under secti0n. 10(23C) of the 
Inrome-Tax Act, 1961 for the period 
covered by the assessment years 
1979-BO to 1982-83. 

(vii) S .0 . 57 published in Gazette 
of India dated the 9·th January, 
1982 regarding exempt.ion to the 
'Hari Om Ashram Nadiad' under 
section 10 (23C) o! the Income-Tax 
Act, 1961 for the period covered by 
the assessment years 1981-82 to 1983 
84. 

(viii) S .O. 58 published in Ga-
zette of. India dated the 9th January, 
1982 regarding exemption to the 
'Ram saran Das Kishori Lal Cha-
ritable Trust' under section 10(23C) 
of the Income-Tax Act, 1961 for 
the period covered by the assess· 
ment ~-ears 1982-83 to 1986-87. 

(ix) S. 0. 59 published in Gazette 
of India dated the 9th January, 1982 
regarding exemption to the 'Jallian-
wala Bagh National Memorial Trust' 
under section 10 (28C) of the Income 
Tax Act, 1961 for the period co-
vered by the asse55ment years 1980-
81 to 1982-83. 

(x) S. 0. 60 published in Gazette 
Of India dated the 9th January, i9·a1 
regarding exemption to the 'All 
India Federation for Sports and Re-
habilitation ot Parapledgics' under 
~ection 10 ( 23C) of the Income-tax: 
Act, 1961 !or the period covered by 
the as~sment years 1978-79 te 
1981-82. 

(xi) S. 0 . 61 pubfo;hed in Gazette 
· ot India dated the 9th January, 1981 
regarding exemption to the 'Sabar· 
mati Ashram Preservation and Me-
m orial Trust, Ahm0dabad' ::.mder 
Section 10 (23C) of th0 Income-Tax 
Act, 1962 for the period covered by 
assessment years 1979-8-0 to 1981-
82. 

(xii) S. 0. 62 published in Ga-
zette of India dated the 9th January. 
1982 regarding exemption to the 
'Fed'eration of Indian Export Orga-
nisations' under s~tion 10(23C) of 
the Income-tax Act 1962 for the 
period covered by the aa'Jessment 
years 1980-81 to 1982-83. 

(xiii) S. 0. 63 published in Ga-
zette of India dated the 9th Janu-
ary, 1981 regarding exemption t• 
the 'Sri Sathya Sai Central Trwst, 
Bombay' under section 10(23C) of 
the Income-tax Act 196i !or the-

' period covered by assessment years 
1981-82 .to 1983-84. 

(x.iv) S. 0. 64 ,published in Ga-
zette of India dated the 9th January. 
1982 regarding exemption to the 
'Lal Bahadur shastri National Me-
morial Trust• under section 10 (23C) 
of the Income-Tax Act 1962 for tb~ 

I 
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period covered by the assessment 
years 1982-SS to 1984-85. 

[Placed in Lib1'P1'11 See. N.o. L .T .-
3805j 82.] 

(S) A copy each of the following 
Notifications (Hindi and English ver-
sions) under section 159 of the c us-
toms Act, 1962:-

(i) GSR 679(E) published in Ga-
zette of India dated the 30th De-
cember 1981 together with an ex-' . I>lanatory memorandum making 
further amendment to Notification 
No. 10-Customs dated the 30th J a-
nuary, 1980 so as to extend the vali-
dity of the notification for a further 
period of one year. 

( i i) G .S.R. 681 (E) published· in 
Gazette <>f India dated the 31st De-
cember, 1981 together with an ex-
planatory m emorandum making 
further amendment to Notification 
No. 84-Customs dated the 19th Aoril, 
1980 so as to extend the validity ot 
the notification for a furth er period 
of three months. 

(iii) G.S.R. u85 ( E) publishea in 
Gazette of India dated the 1st Janu-
ary, 1982 together with an explana· 
tory memorandum regarding rates 
of exchange for conversion of cer-
tain foreign currencies jnto currency 
or vice-versa. 

(iv) G.S.R. 11 (E) and 12 (1) 
published in Gazette ot India dated 
the 13th January, 1982 together with 
an eX.Planatory memorandwn res-
cinding notification numbers 4-Cus-
toms dated the· 4th January, 1979 
and 136-Customs dated the 12th 
May, 1981 respectively. 

(v) G.S.R. 14(E) published in 
Gazette of India dated the 14th Ja-
nuary 1982 together with an expla-
natory memorandwn revising the 
tariff values fixed vide N otification 
No. 225-Customs dated the 14th 
November, 1980 in respect o! al-

monds raisins and dates, when im- 1 , 
ported into India. 

(vi) G.S.R. 15(E) publimed kl 
Gazette of India dated the 15th 
January 1982 together with an ex-
planatory memorandwn exempting 
hot rolled stainless steel coil!f of a 
width exceeding 500 mm. when im-
ported for cold roliing from basic 
Customs duty in exceGs of one hun-
dred per cent a.d va.Iorem upto 16t h 
J anuary, 1983.~ 

(vii) G .S.R. 28 (E) published in 
Gazette of India dated the 28th Ja-
nuary, 1982 together with an ex-
planatory memorandum regarding 
enlargement of list <Jf materials al-
lowed to be imported duty free 
against licences for ex.port produc-
tion. 

(Pl.aced in L ib'TaT'1J . Sec No. l.T-
3306182) 

( 4) A copy eac:h or the following 
Notifications (Hindi and English ver-
sions) issued under the Central Ex-
cise Rules, 1944:-

(i) G.S.R. 678 (E) published in 
Gazette of India dated the 24th De-
cember, 1981 together with an ex-
planatory m emorandum making 
further amendment to Notification 
numbers 68176-CE and 69176-CE 
dat<'Cl the 16th March, 1976. 

(ii) G .S.R. 1151 published in Ga-
zette ot India dated the 26t}l Decem-
ber, 1981 together with an ex-
planatory memorandum regarding 

t.·xemption from excise duty on water 
melon oil, sal oil and mahua oil. 

(iii) G.S .R. 1152 published in 
Gazette of India dated the 26t.h De· 
cember, 1981 together with an ex· 
planatory memorandum makinf1 
further (amendments to Notification 
No. 24/75-CE dated the Ht Ma:!'ch, 
1975. 

(iv) G.S..R. 1153 published 1n Gaz-
ette of. India dated the 26th Decem-
ber, 1981 together wit.b an explana-
tory memorandum regarding exe11r 
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ption fro.n so much of the basic ex-
cise duty leviaole oo CeHulose Ace-

tate moulding granules as iS in excess 
of 10 per cent ad ·vcllorem. 

(v) G.S.R. 678(E) published rn 
Ga.lelte uf India dated the 30th Dc-
c:e&uber, 1981 together with an c ;.;-
p ianatory memorandum regarding 
exemption lo yarn spun wholly oul 
of glass fibre. 

(vi) G.S.R. 680(El published in 
Gazette.' of India dated the 3.lst De-
L:ember, 1981 together with on ex-
planatory memorandum making 
fur ther amendment to Notification 
No. 291 /177-CE dated the t2th Sep-
tember, 1977 in order to extend the 
duration of the conces::;ion granted 
lht>z'eunder t.o raw Neohtha intend-:d 
ror use in the manufa<.:lure of am-
monia Jor a further period of on ... · 
year. 

(v ' i) G.S.R.. (iiJ2r E> pulJfoh~d iri 
Gazette of India dated tllc Jlst De-
cember . 1981 together with an ex-
planatory memrirandum regaL·ding 
exempti<m from Central Excise Duty 
lo 'Prepared Foods' distributed fr:->t~ 
of cost to infants, chi ldren, ve'Jn!-'nt 
women and nursing molhers. 

(vii) G.5.R. 682(£ ) published in 
te of India dated the 16th January, 
1982 together . with an expl.matory 

ne moranctum mahing tt:Jrlher <:i·.:ncnd-
ment to Notification N'o. 34 /73-CE 
dated the 1st Mo.rch , 1973 in order 
to extend the concei.::sion thereunder 
to benzrne and toluene used in the 
m::mufacture of Endosulfan {TeC'hni-
cal). 

(ix) G.S.R. 9(E) published '. n Gal.'' 1
-

te of India dated the 11th January, 
HJ82 together with an explanator.v 

!1C·mnran.dum making furthi:r arn~nd­
ments to Notiflc~tion Nos. 58/SO-CE. 
~4 / 80-CE and f13 /80~CE duted the 
1 :Hh M.wy, 1980. 

h:) G .S .R. 9(E ) published in Gazet-
te of Lidia dated the 28th January, 

1982 together with an explanatory 
rn~riLO. a .1d um regarding excise duty 
ru~es on t.:a grown in Dibrugarh d;s-
tricc. 

(xi ) G.S.R. 3:.l(E> to 4 l (E) publi -
~:llrd in Gaz .. tL of fnclia dated the 
3rd }\ br uary, 1982 t<>gether with an 
cxpla na · ory m ... mora:idum maki11g 
fur t llet· amendments to No'.ifiC'ation ' . 
No-.;. 05!61-CE dated the 1st April, 
1861, 172 72-C:E: dated th e· 24th July. 
1972 and r .•.,dnding Notiilcation No. 
5:.l, 65-C~ dated the l:;t April, Hl65 :,::i 

as tu ext mpt cotton and Cel:ulosit' 
:=µu11 yarn (Ha1·d Waste). 

( x ·i ) G.S.R. 43 (E ) publi~hcd in 
G.1.! : tl • of hd:a 1.fat_<l the 4t!1 Feb-
ru :1ry, lJH2 to~e Lh(· r Wilh an ex 1l3n:l-
'o!·y m •rnor.rndum regardiJ 1g exe:mp-
~wn to P olyt.st::r fibre from puyment 
of excise duty. 

(xi ii) G.S.R. 53 t EJ publi:;h ·d in 
Ga.:~ttc of India dated t !1(; :Jth reb-
ru:.Hy, !98:! to~ether with on expla'1u-
tu:-y 1n;:)mo1 Clndum making furt'!<'r 
umenclm : nt to Notificatirm No, 179, 
7:!- CE dated t!ie 24th July, 1')72. 

(x;v) G.S.R. 2<1!:) and 3<E) publi-
:-; ' 1ed in Ga ~ette of lii.lia da~Ld tbc 
I ~t January, Hi82 togethe r with an 
e :.;;; :H'":•1'1)ry memor.andum regarding 
cr:n·:::ssion in excise duties on match-
e5 p;·odure:1 by the smaller manufa(.' -
turer.:; nnd matches produced :n fa<.:-
tori<'~ run dep::irtmentally by the 
KhJ.di :rn<l Villnge I ndu.~tries Com-
mi ~;sion . 

f Pl 1cr>rl i.n Lib,..arv. St>e No LT-
·~ :HJ7 1 \'\21. 

('3) A state.mcnt (Hindi and Eng-
lish vursi<ms) indicating the result of 
murket Loans Ooated in D~~mb··r. 

1981 nnd realisations from s 'ale 0f 
Sp;-drl\ Bearer Bonds. l~HI. 

l Placrcl in L;hrar11. Si'~ No. LT-
~10B/ 8'.?] . 
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. . . . (•~lJF\ ) . ... 

~<fi qi-~•f;~ ~i~l' : ~~a ~\·q~ : 
q~ ~~~~~I 

MR. SPEAKER: No point of order 
today. 

(Intrru.pt:ion) 

~1 ~'tlrq •t~r ( f{m) 
if~ Cf\lfrwrr ~ fu)i ~ if ~ 
JAft ~ I .. .. (eq~UlTt) . . .. 

~i:rrtr CifRf ~ ~ ~ ~ \t'JG"f <fi1 
qf.<clfllf ~a- ~ I 

13.30 hr! . 

Shri Mani Ra-m Bayri and soni~ other 
hon. Members thie-n left the House . 

. . . . (1""Q'T9l) .... 

GMG1PND-M-!3B9 L S Bgo. 

~ fff 1'~t(~ : ~ Pftl, 'lit'f ~q . 
~ eno 

.... ( ~:4~·m~) .. . . 

~·IR. SPEAKER: The Housf; stands 
adjou(nej to reassemble tomorrow at 
11 A.M. 

l.3.31 hrs. I I 

The Lok Sabha then adjourned till 
F.i£ven o.f the Clock on Friday, the 
19th Februa,.y, l9821Magli.a 30, 1903 
(Saka ). 

.. 




